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MOTION OF THANKS ON THE
PRESMENT'S ADDRESS

MR. CHAIRMAN: Now there will be

Motion of Thanks on the President's Address.
There are only five minutes left. I would
requefet Mr. Antulay to move his resolution
now and to speak on it at 2 o'clock.

SHRI A. R. ANTULAY (Maharashtra):
Sir, I move:

"That an Address be presented t» the
President in the following terms:—

"That the Member of the Rajya Sabha
assembled i, thi; Session a,e deeply grateful
to the President for the Address which he
has been pleased to deliver to both Houses
of parliament assembled together on the
23rd January, 1980.""

So, I think we better start with...
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MR. CHAIRMAN: 1 think we better
adjourn now and resume at 2 o'clock when
you can make your speech and the Motion ca,
toe seconded. Thank you very much.

The House is adjourned to 2 o'clock.

The House then ,dj ourned for
lunch at fifty-six minutes past
twelve of th, clock.

2 P.M.

The House reassembled after lunch at three
minutes past two of the clock, Mr. Deputy
Chairman in tho Chair.

SHRI A. R. ANTULAY: Mr. Chairman,
Sir, ...

SHRI BHUPESH GUPTA (West Bengal):
'l have come to bury Ceaser, not to praise
bim." Start.

SHRI A. R. ANTULAY: It gives me indeed
very great pleasure to extend heart-felt thanks
to the President of India for having delivered
the Address. But while thanking the President,
Mr. Deputy chairman, we may also—all the
hon. Members of this House—make a little
introspection.. .

ot forr wer o (frzme) @ owe
A, g gard T@ T
SHRI BHUPESH GUPTA. Come nearer.
We can't hear.

SHRI A. R. ANTULAY:
X ATY TAAT FIA |
Wi & Tg g6 AE 0

So, ,Mr. Deputy Chairman, the in-
trospection to which I was referring is the one
as to why the parliament #f India—thereby [
mea, the Lok Sabha—had to b, dissolved
before it ran out its natural constitutional term.
Has there, been a single occasion during the
past 32 years of independence when  even
during less
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than three year; a new Parliament is sitting to
hear the President of India give an  Address to
a ne, Parliament, namely the Seventh
Parliament? There have been many novelties
and firsts. I wilL challenge if anyone were
to produce one shred of evidence to me
where an outgoing Government, a
democratically  elected Government, a
democratically defeated Government, a
subjected to the sort of  persecution,
harassment, humiliation in any part of the
democratic world. Indeed if one Government
goe, oui- the outgoing Government becomes
the Opposition and it becomes the Opposition,
it becomes an equally inalienable part of
the machinery of the political apparatus
necessary to run a democratic set-up. And if
there has not been a  single instance, then why
did India have to witness it during the past
2J to ? years? It is not , very easy question:
nor is it a ver, happy poser. We have adopted
parliamentary system of democracy. We are
not born  with it nor can we claim
unconsciously to live with it. =~ We have to
adapt it to the genius of our soil. We are ex-
perimenting a very (difficult endeavour.
Can there be , parliamentary democracy
without  sovereignty of Parliament? Not
to my knowledge. during all the limited
reading that [ have made. = Whereas British
parliamentary democracy enjoys a Parliament
which is sovereign, our democracy enjoys a
Parliment  which is not sovereign, if , piece
of legislation passed bv Parliament is liable to
b«struck dow:i by a court of iewit
is the sovereignty that is struck and
therefore in a true  sense of the term
nobody can say, inthe true conception of
Dicey = who wrote a brilliant piece on
constitution, parliamentary democracy, rule
of law, federalism ,nd other salient fea tures,
that -v~ arg a sovereign  parliament. We
are not a presidential system of
government either. Under the U.S.

Constitution Presjd.cn', is unlimited  within
the  sphere of  his powers. The U.S.
President is not
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removably by Parliament. Here the executive
is removable by Parliament which Parliament
iy not sovereign. Therefore, we have tried to
unnaturally man within our constitutional,
framework th, two systems: federalism—the
socalled, because I find many notices of
amendments on federalism, unfortunately
without understanding the true concept of
federalism ...

SHRI BHUPESH GUPTA: We do
understand.

SHRI A. R. ANTULAY; So we are trying
to be federal without a presidential system of
government within th, concept called
Parliamentary Democracy which cannot be
federal inherently. There is inherent limitation
in this concept. There can be one sovereign
and that sovereign body can be the sovereign
Parliament. But within the federation there
can be Assemblies which are equally
sovereign and under our Constitution the,
have th, same powers and privileges as the
Lok Sabha or the Rajya Sabha has. Where
then is the sovereignty? The sovereignty of
Parliament negatives, in my view, the federal
concept. It is the jurists who have conceived
this and generations have experimented with
it. Some say we are , federation. Some call it a
quasi-federa-tion . ..

SHRI BHUPESH GUPTA; You are
tempting me to interrupt you ...

SHRI A. R. ANTULAY: My friendg who
know what f*deva'ion mean? .. .

SHRI BHUPESH GUPTA: I do know.
Mr. Antulay

SHRI A. R. ANTULAY: I ,m not yielding,
Mr. Deputy Chairman. He will have hig say. [
do not like people to postulate with thei, halif-
baked knowledge. They should first have a
profound knowledge of the
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subject and fundamental before they' speak.
Therefore, they wake up to the situation that
we are a federation. Okay. W, are a federation,
for the sake of argument. When was this
federation born? W,, it born when the
Congress(]), ably, dynamically and
benevolently led by the leader of the nation,
Shrimati Indira Gandhi, wa, led to victory? Or,
was it already there on the 23rd .March, 1977,
when th, Janata Party was— Jet us say—voted
to power? If it is a federation—I am not saying
whether it is or it is not, at the moment —I will
show the contradiction. Half the federal units
of this country have not voted them to power
in March 1971, and half the federal unit, did.
At the time when they were voted to power in
March 1977, half the federal units of this
country, in the shape of the electorate of the
South, had not voted for them, whereas the
electorate of ™ North had. Can you say there jg
a federation in the North and there is lack of
federation in the South? But now, the length
and breadth of the country from one end to the
other, have acclaimed Mrs. Gandhi a, the
leader of the people of this country, as the
symbol of national integration, as the symbol
of national integrity, a® the symbol of the
aspirations of the common people, th. un-
derdogs, the Scheduled Castes, the Scheduled
Tribes and the minorities.

Mr. Deputy Chairman, no svstem in the
world can work without individuals, without
groups of individuals and without political
parties. In a Parliamentary system of
Government, a leader is needed. A leader—as
used to be said bv the Conservatives

_i; never elected, but acclaimed.

Mrs. Gandhi is the acclaimed loader of the
country. She wa«, voted accordingly by a
massive mandate . of the people of India.

Now, shall we go through the two and half
years of our recent history? Can we remain a
nation, if there are
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(Shri A. R. AntuJay] disparities in the
economic sphere? Disparities j, geographical
spheres; disparities in linguistic spheres, and
disparities, more importantly, in the religious
sphere. Thig country can never remain a
nation, let me warn all of you, jf democracy in
this country does not lay the foundations of
seculiariSTO. Democracy in this country has
no use for religious minorities if they cannot
find a place for themselves in th, democratic
set-up. That they can only do if democracy is
secular and religious minorities can enjoy th,
fruits of Socialism. Those fruits of Socialism
are to be distributed, looking to the person,
bearing the names of religious denominations.
-And if the hands are to be withheld, the hand
that distributes on the basis of religious
denominator and denomination, who can say
that real Socialism can prosper or even take
roots? Sc, Mr. Deputy Chairman, ours is a
tolalljy  different = democracy—call it
parliamentary democracy, call it ordinary
democracy. No country jn the world has the
type of population that India has, not only in
its magnitude and volume but because of its
diversity. Pt. Nehru was right when during all
hi, life he said: There is unity in diversity. And
that unifying force is only that Seculiarism.
Foresake it and you are cut ,s under into
pieces, not woven into a single whole, because
no onp. would like to be treated as less than a
citizen simply because he goes to the temple
or the mosque or the church for his private,
personal prayers. But what did we witness
during the past two and a half years? Ther,
were communal riots in the past. Nobody
would say, 'No'. It will be atrocious tp gay
'No'. But there were reports of the Member.-
on that side, who were in the ruling party,
engineering the riots, Mr. Deputy chairman.
And the riots continued not for days, not for
weeks but for months on end. So the secular
foundations were shaken —not onlv eroded a?
thev sfiy it. Secular foundations were uprooted
or
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attempted  to" he  uprooted. Tliey
would have bee, uprooted if the ex
periment had continued for a period
little longer. I must say here that
it is the unseen hand of God over this
nation—that is my belief—whick
comes to the rescue of the people of
this country which enjoys the an
cient culture and  civilisation and
which shows light t, those so-called
progressive nations of the world to
day which are groping in the dark.
So the unseen hand of God has shown
that this nation must survive. There
fore, the attempts that were being
made with regard to the axing of
secular  foundations—those  hands  had
to be withdrawn because of the un
seen hand of God. What about the
linguistic or what about regional con
siderations? Hag; there been a single
instance during the past thirty years
and during the General Elections?
Almost the whole State could not go
to the polls. It has not happened
immediately in the wake of the Par
tition in 1947 when the First General
Elections in 1952 were held. It was
not so in 1957, 1967, 1971 and in 1977.
A, entire region has threatened and
some unpatriotic and anti-national
forces have connived at it. Support
ed by foreign powers, they are sup
porting the movement of secessionism,
that is to say, seceding certain terri
tory from this country. Mrs. Indira
Gandhi, during her last regime, solv
ed the Kashmir problem which wa,
hanging fire for almost 3° years. None
in the world talko about it any more
except some political lunatics.  She
seated the border of Sikkim so that
the nation could be safe and secure
and takes steps to prosper in its own
individual right. But the Prime
Minister of the country who assumed power
in 1977 March unfortunately said—and
immediately rushed to amend that it was his
personal opinion—that the merger of Sikkim
ought not to have taken place. The Indian
people took two years to throw him. In any
other country, people would have thrown him
out in a few hours  after utterances of this
kind.



97 Motion of Thanks on

It i because the Indian people are tolerant,
forebearing, indulgent, magnanimous and
generous. When Mvr. Gandhi sealed that
border, she became the creater of geography
as one of the hon. Members had said in
the Central Hall ,f Parliament. On the
creation of Bangladesh and at the
ceremony when Bharat Batna was
conferred on that great leader of the people of
the country, some  of the friends fr°™ that
side who are still in the Lok Sabha and who
adorned the Treasury Benches only a  few
months ,g°. said, "Here i; Durga gifted
by God to the people of India". All that was
washed  away in a moment and the
moment they assumed power, they said that
the first declaration they were going to
make was about the appointments of  the
commissions of  inquiry. Mr. Deputy
Chairman, Sir, [ challenge them to show
me a single instance where the commissions of
inquiry wer, appointed to humiliate and
harass and persecute the ex-Prime Minister
of the country. Can an ioto of evidence be
produced in this august House by anyon,
to show that the  appointees of the
Government by an ordinary, law. not by
the Constitution, were there to go int, the
actions of the Government? 1 am not
saying that it is a good example to be
followed. My leader has said that we are not
going to be vindictive. But, Mr.
Deputy Chairman, if an ordinary
commission of inquiry iy  appointed, what
could not be found  during the Prime
Ministership of  Mrs. Indira Gandhi
during the last eleven long years can be
found during the 28 or so meagre monthy when
they were in power. Mr. Deputy
chairman, this iy , tribute to the democratic set
up and the leadership  of Mrs. Indira
Gandhi that the commissions of inquiry
could not find anything in spite of the fact that
the people were sent abroad and with what
they came back I think you know better ,nd
they know much better. And the reports
were not revealed even though they went at
the cost of the exchequer. So.
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Mr. Deputy Chairman, Sir, th, two and a
half year, of history of this country i a sordid
tale, a sad commentary on the democratic
functioning of any country including even the
country whom we do not call democratic though
some of our friends sitting here think it to be
democratic. The persecution that takes place
even in an autocracy or under the dictatorships
pale into significance before what had
happened here during the past two and a half
years. Therefore, the secular foundation, th,
only unifying force of welling the various types

of people together into a nation, the
geographical unifying force, that is the
Indian nationhood, also got weakened not

only because of the ut-terrances and action, of
that Government but also because of their
doings and non-doings. m the North-Eas-
tern region, which ha; throughout been
more sensitive, th, geographical bond  got
weakened.  The religious unifying force got
Iposened, and' th, country was unfortunately
on the threshold of not  only
disintegration ~ geographically  but  also
disintegration even as a nation from man to
man. Then came thi; Government. If the
Morarji Government was non-performing
as liig own Minister had declared, the
suceeding Government of Mr. Charan Singh
was a non-Government. It could not
govern.  The law and order situation had gone
bad. Sir, I am amused to find some notices of
amendments pointing out that the law and
order situation got out o' control during
the care-taker Government. It was not so.
The Chopra son and the Chopr; daughter
were murdered when they were going to
school in the evening for a function, and this
was not during the regime of the care-taker
Government. We do not have anything to
distinguish between the Janata Government
and the off-shoot of the Janata in the name
of Lok Dal or any other name that you may call
it. It w, the people of India who
suffered. Mr. Morarji Desai may blame Mr.
Charan
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[Shri A. R. Antulay] Singh and Mr.
Charan Singh may blame Mr. Jagjiva,
Ram. But the people of India were not
interested as to who wag blaming whom. The
people of India were interested in getting
the right type of Government, the right type of
polity which, unfortunately,, the people did not
get and could not get.  And as a result, when
thig Government came into power by a massive
mandate, Morarjibhai  said that it was a
personal triumph of Smt. Indira Gandhi. I
think, no  tribute can be bigger and better
to  Smt. Indira Gandhi than thi; one from
a person who almost hated her and who gloated
and took pride in the fact that he was the
person to expel her from the Parliament by
moving a resolution and imprison her in, jail
called the Tihar Jail. So, Sir, it was a
censure against Mr. Morarji Desai and his
Government when  people said, "We elected
her from Chikmaga-lore, you turned her out;
now we are electing he, not alone but we
are electing her with a vast majority and that
she should lead the country i, a manner she
wants so that the goods are delivered to the
people of India". If Mr. Morarji Desai chooseg
to say that it was a personal victory and a
personal triumph of Smt. Indira
GandM, yes, it i and it was and we are proud
that we have got such a leader.  After all,
in a democratic set-up, it is the leade.r who
leads. It i not the collective leadership of the
sort we have seen either of that Congress and
the Lok Dalor of the Janata Party during
the past two and a half years. That has
opened our eyes. It has ty be a leader in a de-
mocratic set up, in a parliamentary system
of democracy. In England many book;
have come out saying it is the Prime-
Ministerial system of Government and the
Cabinet system of Government. Change
it there. Then tiy to change what e  have
adopted here. A, I have said in the beginning,
we are undergoing , tremendous experience
and an endeavour where we are not. even
enjoving
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the powers that their parliamentary democracy
enjoys and yet for 30 long years this country
has sustained the democratic fibre. So, Mr
Deputy Chairman, when I find the Leader of
the Opposition and till recently the Leader of
the House saying that de-stabilisation of the
States should! not take place, whire did t.-.e
concept 11 federalism go when the then Home
Minister, Mr. Charan Singh, fired a letter to
the Chief Ministers of the States who were
enjoying more than two-thirds majority all
over? Was that concept thrown to the wind?
Yes, Mrs. Indira Gandhi did say it was
undemocratic. But when the Supreme Court
put its seal of approval, Mrs. Gandhi did not
say anything thereafter. We bowed before
what the judicial decision was. But today,
surprisingly, ,ll the hon. Members from the
other side have given notices of amendments
more than two-thirds of which are dealing with
dissolution and defection. Defection? Mr.
Morarji Desai was the Prime Minister and Mr.
Chandrasekhar was the President, as he today
is. have not only encouraged but made Mr.
Sharad Pawar to defect and stab the Congress
in the back. The, lured him away and even
gave him the political chocolate, called the
Chief Ministership of Maharashtra.

AN HON. MEMBER; Lolly pop.
SHRI A. R. ANTULAY; Now, Mr.

Deputy  “Chairman, have they the
right to speak anything with regard
to engineering defections when they

acclaimed Mr. Sharad Pawar as the
leader who is out to fight authoritaria
nism? Let alone authoritarianism,
even the legitimate  authority

that the Constitution vested in you, you could
not exercise. I think Mr. Charan Singh wa,
more right, or who was more right I do not
know, when he called them , pack of
impotents. I am not thereby absolving him or
all the blame and sins, but if you were
determined to prove that Mr. Charan Singh
was right in calling you im-potents, who can
help it.  And, if
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Mr. Sharad Pawar could defect with his
supporters by giving them the lure of office of
Ministerial posts, are you today moving the
amendments to say that defection should not
take place? Ha, there been a single instance in
this country when a Bil> on defection wa,
moved in the Lok Sabha and. because of
shouts and cries and dissenting note and also
the opposition voiced by the important
member called the General Secretary of the
ruling party, the Bill wag withdrawan and are
you saying that you have not given any
assurance with regard to Bill on Defection?

Mr. Deputy Chairman, I do not want to
waste the time of the 1 One has only got to go
through these amendments to see what an
irony of fate it is. I thought that people had
given them enough beating, politically.
People have punished them enough. But if
they are also wanting to punish themselves
again at their own hands by giving notica? of
such amendments, who can help it? Shakes-
peare said—perhaps Dr. Sahib can help me
there—that when Gods want to destroy,, first
they turn them mad.

Now these amendment are moved. This
party has been in power during the past 2-3
years and anybody, glancing over these
amendments, will first for a moment think:
'TiH a week ago you were in power and we
have had no time yet to settle, and yet you
think of the document that you presented
through the President of India v/hen he
addressed the first joint session, see thing
with hatred, bursting with venom against MK,
Gandhi and her party, and you see this
document now. Show a single word which is
not Dbefitting an honourable party, a
responsible leader and a responsible party.
We have not given promises. Many points
that are there have been copied verbatim from
our manifesto. I am not going into that.
Anybody can see that it is Congress-!
manifesto, whether it is Mr. Shahabuddin
speaking about Urdu or Mr. Sankar Ghco-e
talking about many other things; it i«
verbatim from the manifesto.
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SHRI SYED SHAHABUDDIN (Bihar): 1
would like to know,, Sir, whether it is proper
on the part of Mr. Antulay to answer the
amendments which have not yet been moved.
They are not on the Table of the House.

SHRI A. R. ANTULAY: Mr. Deputy
Chairman, he is a new Member. I can
understand  the  hon. Member-being
uncomfortable. He is a new Member.
(/ntemtptions) 1 am not going to yield the
floor.

SHRI SYED SHAHABUDDIN: Sir. he is
almost replying to all the amendments.

SHRI A. R. ANTULAY: Mr. Deputy-
Chairman, the amendments are in my
possession. They have been circulated to the
Members. Anybody can refer to them. So, Mr.
Deputy Chairman, let the hon. Member take
some lessons about the sittings and business
of the House. So, whether the hon. Member,
Mr. Shahabuddin talking about Urdu or the
hon. Member talking about the Muslim cause.

AN HON. MEMBER: Ask him to sit
down,. Sir.

MR. DEPUTY CHAIRMAN: The hon.
Member has raised a point of order that the
hon. Member who is moving the Motion,
should not refer to the amendments because
they have not yet been moved, i think the
point of order is net well-taken because the
amendments are so broad and they cover so
many subjects that if ycu were not to do so, |
think there would not be much left in the
speech. Secondly, these are just broad ideas
which would be formally presentee' in the
form of amendment;. I do not think the hon.
Member is debarred from referring to them
even as direct amendments.

SHRI A. R. ANTULAY: So, all these
things are promises given in our manifesto, to
be done during the next five years. This shows
that the manifesto and the Address of the
President
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[Shri A. H. Antutay]

are being mistaken for each other and
confused which should not be a fact for those
who have really many years to go in this
House or who have been for many years in
this House as Members.

Mr. Deputy Chairman, I will only touch
upon a couple of points before I resume my.
.seat. Very interesting in this is by Mr. Jha
viio says that as the largest single party, Mr.
Jagiivan Ram should have been invited to
form the Government. After the massive
mandate by the people and, Mr. Deputy
Chairman, after a complete rout, I really do
not know what comment to make, if at all
anything is warranted.

AN HON. MEMBER: Is he mentally fit?

SHRI A. R. ANTULAY: So, Mr. Deputy
Chairman, these are the types of amendments
that have come, simply because they cannot
find any fault with this Presidential Address
which speaks of secularism which to me is
dearer than democracy, dearer than the rule of
law,, dearer than anything else as a person
belonging to the minority. It ispeaks of
secularism, it speaks of socialism, it speaks of
democracy, it speaks of self-reliance, it
speakis of non-alignment, it speaks of self-
respect as a nation. I think, Mr. Deputy
Chairman, not only I formally move a vote of
thanks to the President,, but I really admire
the President for giving in brief an Address
which is full of meaning and import

Finally, I would only say a couplet passed on
to my by my friend here before I resume:

[RAJYA SABHA ]

President's Address 104
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"Indira Gandhi today appealed to the
people to unite in a common effort to solve
complex economic and social problems
which have been aggravated by the
interlude of non-concern and non-
governance. We have only one adversary,
social and economic justice. We have only
one goal to build up, a strong and .self-
confident, self-reliant independent India."
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AT gwa z wAdr, Zard e E
T, AT gemA g artes gef-
=, e Img z wiaw I,
T AT g wiFmaret s
w1 fawior, gwwr wwar & owrew e
fergeam w1 famior, gwror Awar 2
qrA 1 wiFgarHAT AT | OF 7%
I I E e GRS I CT
ATFNT WL AT T Ar AT 41, J
W& WA H Wy & AT A sa guET
adi w1 W T, 3T A AT AT
AT § e A oSGl J9FT &
AWl Fir @l ¥ GH FL, IAG0 AA
g WEHl &, Faar &1 qwiE, T A0
qeis, Zw w famior, qew o fasior
I G AT T ag wel g f¥ S
SEEE A G B o
St w7 fag A7 & wr At
at £ wwr & wgar Tgw F %
sfigm et F av g7 e A1 3
AT AT 7 I AGA & W ¥
framr & feo e mgam #1 qEAT

[ 28 JAN. 1980 ]
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A T werw £ wifga, fadedt e
¥ g Al g, oy 3w wars
AT WET AT WIAT '

Fgaavla wEwEE, wiw qwEy %
TR T wAY § | § qoar weAT §
f& s avwre #1 fAmin wqgwr A
wEet dfaaz difzr ¥ oag @4 g
Foop fag & faam il &1 @0 57710
w1 wENE fem w3 wafa s om
faama wamdt &1 win @9q w1 sfaaz
q waaEa fear 0 Agd w9 ey
q AT W F weA wfaar w1 9"
faan f& wmiv w9 w9 & fqae aat
w1 AT w7 Z 1w faet wea @6t
ERRECIEEE IS A S G B CARE T i
faqr md7 o foie &t fam w990
T fag 7 wwda w1 wwr w37
9 faura awmat w1 s fwar
A7 97w W7 fagw § @@ awEe
AErEm @ fE & v femar o9
A E OIHT AW ) ATET OWIT
fagrz %1 swwre #1 W fFrga A
fe 7wt wa faar ) 39w @
fram war &1 9w fear 1 guaarata
WERA, ATH GAEA 1 AT WA 2
T FET AW A A, TEET T
HIFTY, A7 FAT KOG AN AR G728
#1 gTET § wemcom #1 feafy 9=
FAT FFAT & | FATdT F q F9T
frar 2 & |fF s & @ =
Az frn 7z safae foa ad o
730 &, fzdt 51 A= A fas vmre
UF ATR AAAT ATATL, WiE T R
oeETE X § Fiwend %1 ferfa G=r
FTAT ATRAT & A7 FAL AIH A TTEA
7 d3% faa=r w1 2 | & H©1F A9
# g 9l g, svedmiE weEd,
afz fergemm W awomETdl @wmE w,
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[ F=1 A 715]
AT F oA9T F QI FET AT
Yergeara @ % w17 wedi ¥ waw
Tx gwaE adenr eqrfas FEAT 2,
WA AEwm AT AT K120 AAT FTA-
EW ¥ geaAqd o agA fzavr g oar
I AT F4T w1 a7 FAem # fF oAz
I AN FAAT A1 AATATAAHA] ¥ OHE-
97 Tgy ga IA fAava merdl w5y
W F7 AT fgegera A FE@ G907
F1 F Feaww A1 feafr G2 s SrEdr
20 F wim w7ar § 5 sEe 91w 4,
Fazre #1, dsra &1, Zfaamom #1 oon
Fagr qamd ¥ w21 I5 Faar M7 JiF
=AW OARAT ANAFT F, AWM
F1ooE WIT AF 9A qAATE FOT
A oarfe F2 owT wsAt Ay
AFaem wafad @1 w7 In F weas
TF AU AT H ZT AT AFAT F
E2C AR c

ITANIIT wZEW, TAFT FY AT
1 OAET F O wrEeim SEEr
Tz a4 9o@a 1 @ ®1 2 1q
. quAr w4z 2 fF faed G
A oFqr gwn 7 gwaAmfs W@, &
wF ATHA qfead) 39T 9IT F1 OF
qiwgr gFdd FAT AT 7
afvadft I 9%w § qATT gHT |
AT A AT wd g A
Fvu fag 7 qeAT AwAT TAdT 4T
IATE FLK, TGP AT qUEl F IEATR-
AT F WEAIEE E=NT 97§ 0%

9T IAFT 634 fAFar ¥ WiT widE
F1 A faeqar 2 1 fauw aar S
qET w94, faam @ar da Faar,
faara @a1 &7 Foar, 34 ardt faars
AGTHT § @l F ad 9 Gre qifan

4T F1 FAFT W guiEiz g

[ RAJYA SABHA ]

|
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g fag wv wA-ma A QfET
F41 97 FaAr fFar S § o FEE
F oIEEAT & undl T qiF oA
F IEiEATT ® 1100 A faemr £
7a g afr=dt de dft 39T wam ®
AFTEN T TAATA FF, fqando
1 Tad gEae w06, gfam gufEsz
FTTEARTA F0% AT a9 q7 Foa
FTF, AGI AT ATFF F AL AT
-1 #17 FT & wr # )

qZ AN FAEAE A ATA FA F
# Fgar wzar g & feege A
FAAL FT AATA A wd v EET
S g fag & fawms 8 safE
AT AL AT W@FA £ 1 WG gl
FA0 ®T gear w4 g o Ay v
arg At w7 giewat |1 Az w7 oqg
TRl 2| I | ITA ASY A A ST
q¢ gaT 929 gy fagre § fwar, #
Fgar wWEdr g fegmm w A
aam a1 ¥ zfagre § &4 oaT TR
T ogar 7§ awgar g fa faoed
aq F AW A gAGT A AT FA@ E,
7% O da ¥ Fwe HaAr—agt
1% g9 A AAF A g, I
T 00, o sad fw ofar
agl qv #1§ Afew gar & | @l
T afy W g iy qfew Fae a7
FAFT & Fg FT qfem AHAL A1
frafer waf af diw |t sefEard
F AFHI G F5AT FL T°5F F a9 97
FETFAG 1T rag q A9y fawg
ZE | ag qA@A 1 ATT F@E |

q{ZW ATEL SO A NI 7
Fa.fadi & 9t faeamT wiaE g9, a2
Fw i frewa & O gy 2o fd ave
AT AT N AT A Aradr  gfzwr
Al F Aqe7 § uw feq7 gewre wig
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7o fag 7wl F1F Far
7 71 ¢ fo fred & aaf ¥ w0
Tt 7 aar fEw g\ IEW w2
fe s wfy dam @Tg oA
SmAt  gfma aft &t g 3
TuF AT | Ag FEA AIAT F0F A
varg fasnirza & Aar =ow faz
727 § fF g7 wdg FFa fqamir
A 3% FTT F44  q1AT FAAA,
7ZE FATT, AT FAWA. TF  FAI-
TA-~uA%T HAwg fasrr, gea zawr
AT AAHK TAT | AAL FHIEY AT
T FIAT A1 g AT FT LA

¥ qoar Fgar g fvTa wrw &
areqg &, f& Fad wwr faz w0
g Far 9y s fag GO a9 w0
wag FAT FAT Z 7 WU ar¥ wTAr
FEr T wg—-ag qfAarar T
am wr A § fF oI fmr &
gerare § faare #x AT @19 F
T3 FONGT dw A F1OAAAT
FzET 41 | wrs faw osw 97 3z
T | Sl g faz |3q &1 @
FT OGN TT ) HEA H AT T4
qrF | AT A AZA K OGHEI(AT R
ez aY Fma, adv A ama fwar
FE A, 9T T4 TAT AHMET, ITE
fovdmrai A1 Ia8T I8 97 yeT WR
A1 w34 F1 BIIFT AT Ax | A
aifeariiz & a2 § ga% faqrs I9
TAA AV, IA% f@ars @ 7 TIT-
= fzar | &1 37 a7 faar fF T
wA Fezee faar 7 7 i afr fzar
z ar g arad w1 arfar Nfag,
qrEr wifaa, aif a7 g8 wow faqaE
wA-gifa | w0 Fmar agdt wE w1 FLT
4 gaa a7 faar f§ & «zan g
178 Frga & Ay /L FTT AA-

[ 28 JAN. 1980 ]
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CAIE I A (O R (16 L (R G |
wAar & Ara qifad w7 a5 5 uF
Far qfqrr fy w0z1fF T4 7w
Farzafa sfaw aidt a1 afeqre 7
FAE FAT AT FZ WA &L
wFAT F1 weew & fF a LA
g o7 g FEAT F1¥A AT 97
BIT FT AW A4 | FZ0 4T FragdaT
T oAIAT 7 OAT AW AfAwAT FT IR
¥ g, Afw@ #r am wT F
a7 A wr &, T afaardz
g d437 &1 BIT FT AW AA@T
FE F ) HAF WA, FEA
Aaa F1 T &1 & woe zArdr
A gua giAr a1 2|
a7 FWM VY | qAAT AWE &
97 # TH WEE AT AVRIATET I
feamzaresr foar mar =o wew
gfeg #1 feareargs fear war
IH g F AN A G F AT
Fifoer 7 T4, AAIN FT AT T
1 yam fwar qar

grgaafa Agiza, ®1F q& FAar
g fF g zfy st 22 FF AT
70 zafaqi & qafaq ar w7 faq
wra go gfag & 3t wrd A1 feeee
T MAr A 4 AT AT HIET
qrqt @ ggar gfag  #r siwrE v
afr wqmfers fFarmar + 39 &
FTC FAAT WF  TAFAAD 5041
war 1 gz TR, fag § 22 w9
frr 7z 70 z@frar =iaY, gfFw &
A1 UAR(IFET H L0 A47 | ALDd
707 fqg 7 oA qz WA ¥ FA A
AR THAT F1 CAFIIAT § wLIMAT
2 EAR AT IAT 9IW A AT 2,
AfFT 97 22F A F {A 149 70U
Sar g @ 39% fAg 737 F FAA9
HE TAMEA q7 W4T d53 E)
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e

- [t o ATy 7]
¥ qrT YEET § A% ¥ WUAW §
fg 3@ wfqs ¥ vn FW T A9
FR A TR H? Hamag &
T Ta w1 IR Ay o HeR
Tt w1 ok wE F A o=@w
o AT % amead § S e
w971 ag e ¥ R ae
mag"rmrafm%wﬁ
ﬁiﬂ‘-ﬂﬂ%ﬁ%'

a’rgﬂaﬁmaa“mmfg At
1 &

A T EF F HA , AT
g fama

e wedr w1 sfafura sfiwe
e W & | I TR E Al
F dma T famr fegem W
g 57 arq w1 WAy & B we-
wF AT F ARNT gAT & 999
@l FT qGAE T = F A0
EUT 1T A Htar 1 oweeE s

w7 wfre € S AT AW gen, wiEl
S € FT IIHT FEA A1 BT FY
37 F oFEAw g o A zfEa
it #5599, Agw afrae 7 afm-
T FTA AT RIAY WG F1 AT T
T B om0 d gfagm B Aew
I .
#ga;.é JET EEE pT we Y
g 9w 7 F@T 2 5 Qg

agt ¥ sWa 7 FT wAT ) F FEan
g & w9 fRrgwm mene g
qar-AT, Fw  fgram qn, d@fea
- o sfrw oY F fergema &7 AT
Wi F quE fFar ar gz mfae-

[RAJYA SABHA ]
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ot feggea a0 § gqear 7. T
T sfeT i & og fgrgrara wmew
srferarTeit AT ? P fgrgear gfa iy
& agd i gfez & awd zfedi §
At gfer & ean oriwon=t ar ?
i fegem ko it & e
TR T WHW § wRAfmie a1 ?
F fgmgram sfea mdr & agd

TAAl FET o4 9w fwar 4 ?
T TATH § t XA J0 FT A Y
fegml Y Q[T M AR g1 &

T & wR fegew
sfagm § gfar A fated ® wer
Mot 3w o7 w fggE A
g T & gfagre § fadsir gwar-
a0 F ama fawr s w7 Aan
F? # qear g f& e fegwn
S ACL) e R & A
&ﬂa@rw? @ qwt § g
W i w1 aeat sefgan aEx
T gt ? At frgam dw el
7 o8 wnfus wee T@ W !
7T fgrgeqnd aar w Y o Had
¥ I TF wERAAR e qE A Y
w1 fergear sf wiedt § dim awi
§ gfmi w1 Agw dwa s
?9 AH g ? A+ fgmgra wisar
efeyd T 3T wer wfigesd@
q1q% Ag FA7 7 #ur 20 fufasw o
WHT TOE gy ¥ o Wy
FAT 500 FUT To 57 WY fgrgeana &
AR ¥ At av ! aw fegema &
IMF 500 FUT To FT KT TAFAT
Ag. v ? gF afsEwen e,
uFnraE fgrgear, amwaa fggam,
Ty § seafasi} fegram, sfaa

wigt 7 swar oY #r fRav o4n,

3

affq smar qEf & aar, fersmm
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qwz @ fawm &1 faom ® &€ Faw
T serm it 3T fAEre 2@ gu
F t sewamafa #gimm, ANwr gfww
Tt F A o oS-yt wHEww
TR F1 f2om W #ww 4ara §19-
gdr FEAR & weaad qfaget wi

qfa & wf ) w3 3§ wiw
sea 815 A@  qfudEl aw

AT JYHITA AECHT  HAA
T ¢+ gomwafy agiEm, 30 w4,
1976 = fgegeam & sfagm W
agdi g o® e a1 fF dvEE F
7 &z, afwdw & 7 af, fam
FElE F o www, fev wdiw
Fmi § faa owdfia win wdw W
ATfFAT gF, gz T wedl gy
AT 91X 30 WIS 1976 ®1 sf=w
Ty 2 FHw Ao O ¥ e
¥ w051 Aol F fgelt ¥ oo Faoma
HAT AT IAT 20-qAt  FREFA A
wEAEHT & fEew AT wi #@
T F @IS F w7 e f gis
LELIE LG I S s | £ A T
F AAVHT W AT TIEAT q T
Tigar Z. B w20 G AN
TRIFAR  #1 HAT § UF Fa9 7@ 97
T FUE fEATR R FIq QT
WEKD ® WM F T auda
agy Prar way ui ? fgrgeana & Arsw
THRMIAE gH0 AAT do  FAWI
TN FER A emgd ¥ faeeoww
gar 491, dfFr e @ adt § &
gz WX A §1gT ' OEWA @
AT AET ¥ AW A o fow A
% fgrgeams wremfaie @ gq A
1 A7 Z9 AgT § AW /T 1 AWM &
THTA #ET A g #@ae g oardo
AT WEL FT L MET MT AR F A0S
aers & fawmw siw e featd &
9, o #iT Wy F =, fee
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AT Hrg ¥ 47 7z 2 WIs E
IFT THT FA, W ¥ Afaar M
TFAFIET AT IUE T UL TEAT
H1 AR £TA T T4 TAA AL
W Awrd At g A feana
U gearAgar g & ST fggenw
AR i e o
a1, A1 FEd F Araw W wrenfasc
gLaatyT, 971 feegtam AN £ Arme
7 wreafade 7 747 91, 3% F A wwad
TNE woar ws fomn s gdr Aaey
TEMTHY $1 TATHT NEIZ Wz T
FY grafawar X F FIF FAW AL
FiwET F¥ T g fwat v &
|rafy 57w fag oY & 7971 X0FAT 7
fE wia w1 fas &% g ? o
fear dwz § Wi 1 fasrg #hn ?
1 @t &1 & widt w1 fawiw gmn?
FT wEl #1 fEw fem o aEe o#
g 7 Fur it & fawr faen @At
F gen ¢ omn At & fawtg fEen
3% §9 % g ? ;a1 faw
faar wzd & Far ? oagr  wET w7
fomma fom W geit & gm0 ?
w11 AT #1 fawe defgas Sag-
#z wre vfimeaRe qeque & (AT
Z aFar & 7 og A a1 g
AT FreedHzd § 2 §= 7wz ? At
faw fowrm w2 & fadw Fwar & @4y
F7 fagm #@iT G0 F faw vy
wafre fawa fade @1 2 )
2 HE A A FT TR G0 WAy
At dAge 9 AT (FEEET § oA
IEF AR L T FW T JTH
femm wy, AfeR s @R AEd W
ArE FTA FT AT FAAT ACRT
frar & qunt wreEr g f6 @dr 9
aaRy R85 g ? @d A Ay §
frd gowwmefr wdiew, (FlzAiEE
gy | &t W gwAT § fag mdt
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[ =7 Avq 71a)

aifgr, aft &t gt F  fan
Zafgzarze W oemEE Arfao
adr #1 g § far wv3
aifgr | &6y 1 aeET F fac Zazv
sfad a7 &6 & aeEY F A7 =W
77 H{ AT A qE@ 2 99 e
WIS ZAT 41 &1 3§ 39 §{OF 9IE
A1 wfeArgsT aEl 91 A AW o7
UF Z ART AT afE gFET " AR
ar1Ta W # ug dr 2@ saAfmEw
TN FTCAAT AT 4T | 3F 7 7 UF
W1 ZFT AT FILETAT A 4T | TH
I 7 oF 1 WEATTAT F1 FIEAT
AEL AT AT T HAE HTCAAT TATH
T far faeft gwrz &0 gaRr =EE7
AN At | A wqrdn S §7 afar
feg @ =ralt 7 A q@AT Al E
f& wre @@t F fawa & fan wfz-

wq A & =ALL JATC A FO
a1 39 @ ¥ wmm % faw
zaTza AaE wifgd, evaEa weiEt
¥ far &% 3 vafgss sram
aifgnate sa & e g Trarw
sifgn Wit 99F fay w5 defifaas
AT AT gH AvAT AT 1 WAR W
BT WITHL AFAT qaT FTAT g0
W gW  A® dar &G A qwdr
Zmr, s AT ger dq wfearee
FAAT | o WiEATIET &A1, a9
gz A a1 feaEt & &@ar #
qrodt | Jal ¥ SWa " Aoy
a1 waR gdl % fau W zgada
aifgy, zaadas & fau zw fawef
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arfgr 1 fawely & fam gd fasr
q7r ¥ F T wream  wifgd
zax fam zw ofifaafar sy
1 wrEAwEar g 1 fogd 30 i
F T FwE 9@l W1 FwiaE a
FFH7 7 e & Ifqarz 1 A
TiAT Fras Feor gard Zor ¥ et
6 FIT 27 T aEFT 13 FAT A
gar fams &row gw feegerra @0
famtor &7 &%

TqRamfa wgEm, T owEAr 7
zfervr
wmar A TH A9 R HA(AAZ A0
qrea

Z0g | ZNAT AT EW TRy AAr 9fzq

There must be political stability. If there is
no political .stability, there cannot be any
economic development. If there is no
economic development, we cannot stop chaos
and confusion in the country.

f& =9 Zor 1 F41 W(qar

faar & mww gEwa gaTe

Irawta wgEE, aE F 1 0F
AATAE & a7 oF qfafess #=fa-
fady fasy &\ aifafess =fafad
At gfa atdt & fqea w A
wun gt 7 | 3w aifaffes <=
faft & @ra aursgrg F1 fzor §
o FY AAT FAH IIAAT | Fw Ay
aweqd FEr ¥, wwire §, feafs
a7 g, offeafaar mefe §
Akl g9 ¥ & @0 Faa graamr
¥ AEr @gr A1 9@%ar |\ oF wie-
ndl fegem F fmiom & fao,
oF #waraardr fgegeara & fawio
% fao, swroar & fawr ¥ Faw
BM M | 3T F2q ¥ A0 97 aw
frgam &1 awrwardt @wd 34

ATHET F1 gAGT WE FAf a7 aw
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T4 HEF A Amad TAT AwAA AR
U AFAT W GATHATE FHT AALA
EEANEARE:E

ot g F AT H 0%
ooz 9 @ & | faT qew #
AHTETE g agl WA g &
SRl TR & ARl ;HrER Al
7 fegmm & wgEmr i
FARTATT AgE Wi smar fym
Tt ¥ Agex ¥ SArAfew amwfEew

FAY T4 FT FIA IIET TAT F

- s e

A TSI & A9 FHEAT FT

T qE arfs =t F1 FET
@FT A Wi &1 gw famior
FT AF | WY WA AT HTT
TEE ¥ T 3@ g oA if
T & § f& fegwm ow wfeE-
mEr e Fq fomd o owE var
&, 7 ®E AT g, A F1E zAT B
T wifgr g, T ffsgw g, 7 F
dag & 1 zw ar fegEmw w
TEE A AT F ORI AT GEC
FAT & afs #F Jw SwE #
fegam  ofmar s swmr &
aehl F fl A7 FT %, A7
fava #1 fawfor s &%, oF wf-
aTAY TG FT AT qE
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sfraer Efga iy F1 FT Z, W
w1 Fon & farfe gfr & wgt A
qz 7 g1, Agwaaa "o fawEe
o w1 fawr faw &% o fegem

wew W1 frgmm & wep A W9

MR. DEPUTY CHAIRMAN: The Motion
that has been moved and seconded is as
follow:):

'That an Address be presented la the
President in th, following terms:

'"That the Members of the Rajya Sabha
assembled in this Session are deeply
grateful to the President for the Address
which he has been pleased to deliver to
both Houses of Parliament assembled
together on the 23rd January, 1980.""

There are 141 amendments to this Motion
which may be moved now at this stage. I will
call the hon. Members in whose names the
amendments stand and they may please
indicate if they want to move them.

Dr. Bhai Mahavir. Not here.
Shri V. B. Raju.
SHRI V. B. RAJU (Andhra Pradesh): Sir,,
I move;
8. "That at the tnd of the Motion, the
following be added, namely: —

'but regret that the Address makes no
mention of the growing unemployment
among the educated youth."

85. "That at the end of the Motion, the
following be added, namely.—

'but regret that th« Address does not
give any assurance to the States that the
State Assemblies
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[Shri V. B. Raju]

would not be dissolved and the
democratic functioning  of  the
legislatures in the federal frame would
not be interfered with by the Union
Government.' "

SHRI JAGDISH PRASAD MATHUR
(Uttar Pradesh): Sir, I move:

9. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address has failed
to provide any assurance to the people of
India that their rights and privileges
provided in the Constitution will not in
any manner be curtailed or circum-
scribed as was done in and after May
1975."

10. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address has failed
to assure that the All India Radio and
Doordarshan would be changed into an
independent corporation as suggested by
the Chanda Committee followed by the
recommendations of the Verghese
Committee."

SHRI P. RAMAMURTI (Tamil
Nadu): Sir, I move:

11. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the machinations of
U.S.A. to create tension in the Indian
sub-continent by giving massive arms
aid to Pakistan.'"

12. "That at the end of the Motion,
the following be added, namely: —
'but regret that the Address makes no
mention of the increasing American
Naval power in the Indian Ocean
which endangers the security of
littoral States in this area.' "

13. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does
not mention the steps to be
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taken for strengthening the
federal character oi the polity
inthe changed political situa
tion." "

14. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address doe; not
mention about giving recognition to
Kampuchian Government headed by
Heng Samarin.'"

15. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about lhe hectic activities of
C.ILA. and other foreign agencies in
the North Eastern States in fomenting
linguistic strife."

16. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the continued firing by
Bangladesh Armed Forces on the
Tripura border,, and the steps propose!
to be taken to stop the same."

17. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the withdrawal of
American forces from South Korea,
which are a continuous danger to the
security of the region.' "

18. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address do&s not
mention about the acute shortage f
essential commodities in Tripura du? to
disruption of road-transport in Assam-
Meghalaya areas as a result of
continuous agitation there ' "

19. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about bringing down the prices
of essential commodities and their
supply to the
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people at reasonable prices

Ugh fair price shop-s throughout the
country.'"

20. "That at the end of the
the following be added, namely: —

Motion,

'but regret that the Address does not
mention about the failure of the
Government to nationalise foreign
banks, monopoly houses and branches
of multinationals." "

21. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the payment of bonus to
Government employees and employees
in Departmental Undertakings as re-
ferred wage.'"

22. "That at the end of the
the following be added, namely: —

'but regret that the Address S not
mention about giving need-based wage
to workers and employees.' "

23. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about full neutralisation of the
rise in cost of price index.' "

24. "That at the e?id of the Motion,
the following be added, namely: —

Motion,

Address does not
failure of the
iobs to the

m

'but regret that the
mention about the
Government to provide

unemployed in the country.

25. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the precipitate fall in the
prices of agricultural products leading to
the ruination of the peasantry."

26. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does
not mention about giving
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allowance to the unemployed person.;; in
the country.'"

27. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about introduction of free
education upto the Secondary level
throughout the country; "

28. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the inclusion of Nepali
language in the Eighth Schedule to the
Constitution of India." "

29. "That at the e?id of the
the following be added, namely: —

Motion,

'but regret that the Address does not
mention about curbing the monopolies."

30. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the abolition of contract
labour system in the country.'"

31. "That at the end of the
the following be added, namely: —

Motion,

'but regret that the Address does not
mention about the danger to the Indian
economy due to increasing concessions
being given to foreign monopolists;' "

32. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the failure of the
Government to give credit facilities to the
lowest strata of the society such as
agricultural labourers,, poor peasants,
unorganised workers, etc.""

33. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
mention abou'; any radical measures for
land reforms." "
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"[Shri P. Ranuvmurti]

34. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the failure of the
Government to curb the increasing
crimes in Delhi.' "

35. "That at the end of the Motion,
the following be added, namely: —

but regret that the Address does not
mention about fixing the minimum wage
for agricultural labourers.' "

36. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the "Food For Work
Programmes" in  various  States,
particularly in West Bengal and Tripura.'

"

37. "That at the end of the Motion,
the following be added, namely: —

'but regret that the .Address does not
mention about the severe crisis being
faced by the traditional industries of
Kerala, which has affected the livelihood
of several lakhs of workers in Kerala.'"

38. "That at the end of the Motion,
the following be added, namely: —

but regret that the Address does not
mention about the inclusion of the Right
to Work as a Fundamental Right in the
Constitution of India.'"

(Amendment Nos. 11 to 38 also stood in the
names of Shri Harkishan Singli Surjeet, Shri
Pattiam Rajan, Shrimati, Kanak Mukherjee,
Shri Vishwanatha Menon and Shri Syed
Shaheduliah).

SHRI HARI SHANKAR BHABHRA
(Rajasthan): Sir, I move:

39. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does
not mention about the need
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for imposing a legal ban on poetical
defection so as to stop their recurrence
which was respoi for the dissolution of
the Six"h Lok Sabha before time and
created unstable conditions at the
Centre.""

108. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
make any mention that Government
proposes to maintain the Federal
character of the Constitution.' "

SHRI KALRAJ MISHRA
Pradesh): Sir,. I move:

(Uttar

40. "That at the end of the Motion,
the following be added, namely: —

but regret that the Address does not
mention about the need to change the
present election system which involves
incurring of heavy expenditure, provides
encouragement to corrupt practices in
elections and js incapable of ensuring
proper represent to the political parties in
proportion to the votes polled oy them.'"

SHRI SHIVA CHANDRA JHA: Sir. I
move:

41. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention that the Sixth Lck Sabha was
dissolved beci the largest party under the
leadership of Shri Jagjivan Ram was not
given the opportunity to form the
Government.'"

42. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
clearly state that trie uncertainty in the
country has been resolved.' "

43. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Addrflsa does not
mention that the present
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Government has won only by 42.6 per
cent of the votes polled.'"

44. "That at the end of the Motion, the
following be added, namely.—

'but regret that the Address does not
mention that the prices rose specially
under the Caretaker Government headed
by the former Prime Minister, Shri
Charan Singh.""

45. "That at the end of the Motion
the following be added, namely: —

'but regret that the Address does not

[28 JAN 1980 ]

mention anything about the Sixth Five-
Year Plan."

46. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the minimum programme
of the Sixth -Five Year Plan.'"

47. "That at the e?id of the Motion,
the following be added, namely: —

*but regret that the Address does not
mention about the development of the
Press through the "Planned Press and
Parly I'ress

Process".'"

48. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the Russian armed
intervention in Afghanistan.' "

49. "That at the end of the Motion, the
following be added, namely: — 'but  regret
that the Address does not protest against
the. American supply of arms to Pakistan.'"

SHRI SANKAR GHOSE (West Bengal):
Sir, I move;

50. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
mention about Government's intention to
ensure that at
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least one adult member per family is
employed at a socially acceptable wage
level within a time-bound programme.' "

51. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
mention about setting up a special peace-
keeping force composed of persons
drawn from minority, communities,
scheduled castes and scheduled tribes in
order to control communal disturbances.'

"

52. "That at the end of the Motion,, the
following be added, namely:— 'but regret
that the Address does not mention about the
recognition of Heng Samarin regime in
Kampuchea.""

137. "That at the end of the Motion, the
following be added, namely: — 'but regret
that the Address does not envisage the
setting up of a Commission for Relief from
Natural Disasters with an adequate fund
corpus to attend to such disasters
expeditiously and* for affording immediate
relief to those affected.' "

138. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address fails to
declare t;->.e Government's intention to
provide clean drinking water to all needy
villages in five yeaic."

139. "That at the end of the
Motion, the following be added
namely.—

"but regret that the Address fails to
mention anything about the revised or
continuance of the scheme for the grant
of pension for freedom fighters.'"

140. "That at the end of the
Motion, the following toe added,
namely: —

'but regret that the Address does net
state that the School Health Programme
and the mid-
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[Shri Shankar Ghose] day meal programme
will be expanded and strengthened so ae
to cover all children within a period of
five years.'"

. 141. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
envisage the setting up of a National
Commission on Teachers to consider all
aspects relevant to the teaching commu-
nity,, including their emoluments, with a
view to according them their due status
and for enabling them to play their
Legitimate role in the educational
process more effectively.'"

MR. DEPUTY CHAIRMAN: Mr.
Manubhai Patel, not here. Shrimati Leela
Damodara Menon, not here. Shri Ajit Kumar
Sharma, not here. Shri Surendra Mohanty, not
here. Shri Buddha Priya Maurya, not here.
Shri A. G. Kulkarni.

SHRI A. G.
rashtra): Sir, I move;

72. "That at the end of the Motion, the
following be added, namely: —

KULKARNI (Maha-

'but regret that the Address does not
contain an assurance that the State
Assemblies will not be dissolved by the
President, on the advice of the
Government, thus putting an end to the
persistent inspired statements emanating
from sources close to Government, about
Government's efforts to subvert the
democratic process either by dissolution
or by defection."

(The Amendment also stood in th,e names 0/
Shri K. V. Raghunatha Reddy. Shri S. W.
Dhabe, Shri Nara-singha Prasad Nanda,
Shrimati Ambika Soni, Shrimati Margaret
Alva, Shri Jaharlal Banerjee, Shri Sankar
Ghosh and Shri V. B. Raju).

SHRI SYED SHAHABUDDIN; Sir, I
move;
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73. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
make any reference to the
implementation of the Sixth Five Year
Plan.""

74. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address makes no
reference to the place of Urdu in
administration, education and mass
media."

75. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address gives no
indication whether the Government propose
to take any steps to curb the frequency of
and intensity of communal violence." "

76. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
address itself to the problem of
unemployment, specially among the
educated and the skilled youth.'"

77. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
indicate a clear perception of the threat
posed by the U.S.S.R's occupation of
Afghanistan to the security of the sub-
continent as a whole and of the need to
evolve a collective response of the States
in the region to this threat.' "

78. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address gives an
incorrect impression about our non-
existent relations with the ASEAN.""

79. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address makes no
reference to the continuing struggle
against South-
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Africa and its policies of apartheid,
economic  exploitation and armed
intervention."

' 80. "That at the end of the Motion, the
following be added, namely:—

'but regret that the Address makes no
reference to the escalation of great
power-rivalry in the Indian Ocean and
specially to the expansion of the Diego
Garcia base."

SHRI SADASHIV
(Maharashtra); Sir, I move:

BAGAITKAR

81. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address not not
categorically assure that taking into
account the federal structure of our
Constitution, the new Government will
not disturb the duly elected Vidhan
Sabhas either by dissolving them or by
engineering defections."

82. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about establishing price-parity
between agricultural and industrial
goods."

83. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention  that Government would
immediately undertake the electoral
reforms including State financial
assistance to political parties."

SHRI S. W. DHABE (Maharashtra): Sir, I
move:

84. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
contain any reference to the important
problems like workers' participation in
management bonus for all employees
including

»6fl R&—9.
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Central Government servants, plan to
remove and eradicate the large-scale
unemployment, comprehensive legislation
for service conditions of rural labour,
distri-tion of surplus land to landlest and
national public distribution system." "

(The Amendment also stood in the name of
Shrimati Ambika Soni).

SHRI BHUPESH GUPTA: Sir, Imove;

86. "That at the end of the Motion,
the following be added, namely: —

'but regret that there is not even a hint
in the Address that there will be any
radical structural reform or socio-
economic changes without which the
problems causing havoc on the life of the
toiling masses can never be solved."

87. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address is not only
uninspiring and colourless but is one that
holds out the bleak prospect of the
continuation of the discredited policies in
the interests of the monopolists and other
exploiters."

88. "That at the end of the Motion,
the following be added, namely: —

'but regret that there, is no convincing
indication in the Address of any change
in the economic policy to bring down
prices or even to arrest the growth of un-
employment.' "

89. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address completely
ignores the monopolists and similar other
exploiters, not to speak of taking any
effective measure to curb them or to pre-
vent the concentration of economic
power.""

90. "That at the end of the Motion,
the following be added, namely: —
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[Shri Bhupesh Gupta] moves of the ruling party at the Centre to

'but regret that the Address does not engineer defections ia the States on a large

take any serious note of the fall in scale and even to arbitrarily dissolve the
prices of agricultural commodities nor elected State Assemblies."

does it propose any concrete measure to

. . 96. "That at the end of the Motion
ensure remunerative prices to farmers." ’

the following be added, namely: —

91. "Thgt at the end of the Motion, 'but regret that the Address is totally
the following be added, namely: — silent on the need for radical electoral
'but regret that the Address does not reforms, notably the replacement of the
propose, any effective measures for present'electoral systerp by a system of
distributing essential commodities at proportional representation.

fair prices to the poor people." " 97. "That at the end of the Motion,
9. "That at the end of the Motion, the following be added, namely: —
the following be added, namely: — 'but regret that the Address does not

show any concern over the unprecedented
play of money power in elections and
otherwise also in the political life of the
country."

'but regret that the Address does not
mention the plight of the millions of Indian
women due to their inequal social and
economic status ever-increasing burden of
dowry, almost total lack of em- ' 1 ployment 98. "That at the end of the Motion,
opportunities, utter lack of education and the following be added, namely: —
the existence of terrible rate of illiteracy and

steps to improve their lot, despite the fact 'but regret that while touching on the
that the International Women's Decade is Centre-State relations the Address makes
still continuing.'" no promise whatsoever to grant greater
autonomy to the States or to increase their

93. "That at the end of the Motion, economic powers or provide them with
the following be added, namely: — greater resources or their developmental

and other nation-building activities.' "
'but regret that the Address does not

promise inclusion of Nepali and 99. "That at the end of the Motion,

Manipuri languages in the Eighth the following be added, namely:—
Schedule to the Constitution." "
'but regret that while the Address speaks

94. "That at the end of the Motion, of the law and order situation it does not
the following be added, namely: — take note even of the fact that the crime in
the capital city itself has gone up after the
new Government has been formed thereby
belying  the ruling party's tall
electioneering pledges.' "

'but regret that while the Address fails
to mention that the stability, the nation
today needs, can never be brought about
without improving the living conditions

of the masses and ensuring them a 100. "That at the end of the Motion, the
better life and social justice.' " following be added, namely: —

95. "That at the end of the Motion,

the following be added, namely: — 'but regret that the Address totally fails

to assess in the correct perspective the
'but regret that the Address does not grave threat to the security of our region
take serious note of the a»$
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indeed to the world peace resulting from the
counter-offensive and aggressive moves
including arms race of the U.S. imperialists
and their allies in collusion with the e
Chinese rulers."

101. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
identify and come out sharply against the
imperialist threat to our region including
the open armed attacks organised by
these forces against the Democratic
Republic of Afghanishtan and does not
state that in fact, what India is faced with
is a calculated offensive by U.S.A, which
is not only abetted by other imperialist
powers and the Chinese rulers, but which
is also mobilising* the internal forces of
counter-revolution and other reactionaries
as is, for example witnessed in Afgha-
nistan.' "

102. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address
fails to mention that U.S. imperi
alists are rushing arms aid to
Pakistan and are on a global
offensive against world peace,
independence and security of
nations."

103. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address fails to take
a forthright anti-imperialist stand, which
alone can give meaning and content to
India's policy of peace and non-
alignment' "

104. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
take notice of the disturbing- attempts to
engineer defections on a large scale in the
Assemblies in the States under the non-
Congress (I) governments and
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even to arbitrarily dissolve suck
assemblies in flagrant violation of of all
federal principles, nor doee it give any
assurance that the Government will not in
any manner encourage, directly or
indirectly, such attempts at subverting the
Constitution and flouting democratic
norms and standards.""

(The Amendment No. 104 also stood in the
names of Shri A. G. Kulkarni, Shri P.
Ramamurti, Shri Lai K. Advani, Shri Rabi
Ray, Dr. (Shrimati) Sathiavani Muthu and
Shri Buddha Priya Maurya).

128. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
indicate that the police and the civil
armed forces will be reorganised to give
adequate representations to the members
of the Muslim minority community.' "

129. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
give any warning against any return to
the style and ways of the Government
and administration during the
Emergency."

130. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
give a clear and firm assurance that there
would be no encouragement to the trends
that gave rise to the excesses committed
during the Emergency, or to the forces,
official or otherwise, involved in the
commission af excesses."

131. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address rather
loosely talks about 'a period of stable
government at the Centre' overlooking
the fact that such stability cannot be
achieved in the interest of the toiling
masses and of democracy
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without radical socio-economic

transformations, ensuring social justice to
the exploited and the oppressed, without
improving the living conditions of the
masses which alone provide a solid basis
even for a Govenmental stability.* "

132. "That at the end of the Motion,
the following be added, namely: —

'but regret that while referring to the
"deterioration in the law and order sector"
the Address does not show any awareness
that at the root of this deterioration there
is  frustration, unemployment and
growing discontent among the youths."

133. "That at the end of the Motion,
the following be added, namely: —

'but regret that while referring to the
20-point programme, the Address does
not indicate that the Government have
drawn the correct lesson from the failure
in the implemention of this programme,
despite the unlimited powers in the hands
of the administration."

134. "That at the end of the Motion,
the following be added, namely: —

*'but regret that while assuring the
'Freedom of the Press' the , Address does
not see the need for ending the control of
the Big Money over the press, nor does it
give any assurance that there would not be
any covert attempt to influence the press
and to make it fall in line with the Govern-
ment.""

135. "That at the end of the Motion,
the following be added, namely: —

'‘but regret that while stating

that 'A healthy and functioning

parliamentary democracy, pro-
ceeds according to well laid down rules
CSE the gam?, the Address does not take
any note of the fact that these 'grounds
rules' are already being disregarded or
violat-
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ed in the attempts to organise defections
of the legislatures cr in the moves to
arbitrarily ~ dissolve = some  State
Assemblies.' "

136. "That at the end of the Motion, the
following be added, namely :—

'but regret that the Address does not
share the public concern. that some high
officials, guilty of the emergency
excesses, are being brought back to keep

positions and in some cases, even
promoted.""
SHRI ALEXANDER WARIJRI

(Meghalaya): Sir,  move;

105. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not
mention about the final political
settlement in Nagaland with special
reference to the Shillong Accord signed
between the Naga underground represen-
tatives and the Governor of Nagaland—
representing Government of India.' "

106. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention about the steps to be taken by the
Central Gov-" ernment regarding peace
talks with the Miz rebets—particularly the
M.N.F. leader Mr. Laldenga."'

(The Amendment Nos. 105 and 106
also stood in the name of Shri Khyomo
Lotha).

107. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention specifically about the danger from
inclusion of large-scale foreign nationals
in the electoral rolls of the States ofL
North-Eastern Region and the steps taken
to delete their names from rolls.' "

(The Amendment No. 107 also stood in the
names of Shri Khyomo Lotha,
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Shri Sriman Prafulla Goswami and Shri A
jit Kumar Sharma).

109. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
mention about the solution of the
boundary disputes between different
States in North-East'."

(The Amendment No. 109 also stood
in the names of Shri Khyomo Lotna
and Shri Scato Swu).

MR. DEPUTY CHAIRMAN: Now, Shri
Harekrushna Mallick, not here. Prof.
Sourendra Bhattacharjee, not here. Then Shri
Advani.

SHRI LAL K. ADVANI (Gujarat): Sir, i
move;

1If. "That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does nol
make any mention about the st';ps to be
taken to avert destabilizing State

"

Governments'.

113. "That at the end of the Motion, the
following be added, na-melj: —

but regret that no mention has been
made in the Address to following due
process of law and fab- and expeditious
trials to maintain rule of law"."
IV,. "That at the end of the Motion, the
following, be added, namely. —

'tut regret that no mention has beei
made in the Address to re-vievf the
existing constitutional provisions relating
to the powers of tie President and State
Govern! lents, the imposition of Pre-
sident's rule and the extent of, and
limitations on. the powers of care aker
Government'."
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118. "That at the end of the Mo
tion, the following be added, na
mely:—

'but regret that no mention has been
made in the Address to reform the
present electoral system.' "

119. "That at the end of the Mo
tion, the following be added, na
mely:—

'but regret that there is no mention in
the Address to lower the voting age to
1 8.Hl

120. "That at the end of the Mo
tion, the following, be added, na
mely:—

'but regret that the Address does not
make any mention about any steps to
stop  defections by introducing
appropriate legislation to ban
defections."

121. "That at the end of the Mo
tion, the following be added, na
mely:—

'but regret that the Address does not
mention about the steps to control prices
and to prevent erosion of real income."

122. "That at the end of the Mo
tion, the following be added, na
mely: —

'but regret that the Address makes no
mention to ensure the primacy of
agriculture and rural development in
planning for country's development.'

123. "That at the end of the Mo
tion, the following be added, na
mely:—

'but regret that the Address makes no
mention for the continuation of the 'Food
for Work' programmes initiated by the
previous Government.""

124. "That at the end of the Mo
tion, the following be added, na
mely:—

*but regret that no effective measures
have been outlined  ixt
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[Shri Lal K. Advani] ' the Address to stop
arson, loot and murder that are being
periodically unleashed in Delhi."

125. "That at the end of the Mo
tion, the following be added, na
mely:—

'but regret that there is no mention in
the Address of interference by 'he Centre
to topple non-Co>.igress Governments in
the States."

126. "That at the end of the Mo
tion, the following be added, na
mely:—

'but regret that the Address makes no
mention about the steps to be taken t,
prevent corruption in public life and to
re-introduce the Lok Pal Bill introduced
by the previous Government.'"

127. "That at the end of the Mo
tion, the following be added, na
mely:—

*but regret that the Address makes no
mention to amend the Constitution to
provide explicit protection to the
freedom of the Press."

The questions were proposed. MR.
DEPUTY CHAIRMAN: The motion and
the amendments are now open for discussion.

As honourable Members are aware, three
days, that is, twelve hours, have been allotted
for this debate. And obviously when Members
speak, they speak in their party's time. But as
the debate proceeds only very few Members
are adjusted and some party Members who are
at the bottom of the list and who are naturally
keen to participate in the debate, are not able
to dy so. So the honourable Members who
speak will please keep that in mind; otherwise,
they would be depriving their colleagues in the
same party of participating in the debate. Now,
these twelve hours are to be distributed over
three days. Tomorrow
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we may have to adjourn at about 4, j little
earlier, because many Members want to
witness Beating of the Retreat, which means
today we have t sit longer. So I will seek your
cooperation in this. We can sit a little longer
today, maybe, 6 or beyond if the House so
wishes, so that as many Members as possible
could be accommodated. Once again I would
request honourable Members to keep the time-
limit in mind so that more of them could take
part in the debate.

Now, Shri Advani.

SHRI LAL K. ADVANI: Mr. Deputy
Chairman, I rise formally to associate myself
with the Motion of Thanks moved from the
Treasury Benches though I must express my
deep disappointment with the contents of the
Address. In fact, the numerous amendments
that have been moved from this side of the
House reflect the measure of disappointment
that has been felt by most of us here with the
Address, i look at the Address in two parts.
The first part refers to the state of the
economy. In that course an attempt has been
made to run down the achievements of the last
Governments and to say that the difficult eco-
nomic situation the country i faced with today
is a result of what the last three years of
governance have brought to the country. It i a
matter of facts. It is not , matter of impres-
sions, i would have no hesitation in conceding,
that the result of the last electiong has been a
vote against -the outgoing Governments. It
reflected the people's disappointment with the
Janata Government and the Lok Dal
Government. But that disappointment should
be viewed in a proper perspective. I will deal
with it later. But X would not expect the
President's Address to be wrong on facts. My
preliminary objection to the Address is that in
so far as economic facts are concerned, the
first part is wrong on facts. The President has
been made to say that agricultural production
has gone down, that industrial production
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has been stagnating and that exports have
gone down. Similar speeches are being made
outside the country and speeches have been
made in the course of the elections also.
These have no relevance whatsoever to facts.

I would briefly um up the facts and then let
the Treasury Benches decide whether it was
proper for them to frame the Address in this
manner. As far as agricultural production is
concerned, I am sure that everybody on the
other side also is aware that 1977-78, and
1978-79 have been years when the production
has been going up and up. At least for the first
two years of Janata rule, 1977-78 and 1S78-
79, the total production of food-grains was
256 million tonne, which was 24 million
tonnes more than the total production of the
best two years in the preceding one decade,
the dynamic decade. -

SHR KALYAN ROY (West Bengal): Sir,
none of the Cabinet Ministers is here in the
House. When the Leader of the Opposition is
speaking, at least one Cabinet Minister should
be here to listen to him.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
YOGENDRA MAKWANA): Shri A. P.
Sharma is supposed to be here. He has gone
for some work. He will come now.

DR. RAMKRIPAL SINHA (Bihar): At
least courtesy demands that he should be here
when the Leader of the Opposition speaks.

SHRI YOGENDRA MAKWANA: He was
here. He has just gone for some work.

SHRI ERA SEZHIYAN (Tamil Nadu): He
says the Cabinet Minister has gone for some
work. Is this not his work?
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DR. RAMKRIPAL SINHA: Sir, they
should send f°r a Cabinet Minister, or till then
you can adjourn the House.

SHRI HARI SHANKAR BHA-BHRA;
They should listen t, the speech patiently,
without moving here and there.

SHR! LAL K. ADVANIL Mr. Deputy
Chairman, again coming to industrial
production, it is wrong to say that industrial
production has stagnated during the preceding
three years. It is true that the voter outside
made no distinction between the Janata
Government and the Lok Dal Government.
But people here hould be able to make a
difference and say that this happened during
this period and this happened during a
different period. Particularly when th, Address
comes from the President, on point of fact it
should be precise and correct. For the
President to say that industrial production has
gone down, agricultural production has gone
down, exports have gone down or that all the
gold reserves have been sold, this was being
said during the election campaigns, is not
proper. Statistics are available on exports
during the first two years.

According to these statistics the exports
during these two years were worth Rs. 11095
crores. This figure represents Rs. 2,000 crores
more than even during the two years of the
emergency period, which are being projected
as the best period from the point of view of
economic development. Similarly, industrial
production in 1977-78 and 1978-79 rose by an
average of 5-9 per cent per annum as
compared to the average rise of 4.8 per cent
per annum during the earlier six years. These
are statistics. These are hard facts. And when
an Address is framed, at least these fact,
cannot be ignored. So my first complaint is
against the first part which, in an attempt to
run down the earlier regimes, does net even
care for facts. While comparing the 1977
Address with  th«
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friend, Shri An-tulay, said that that Address
spouted venom, while this is a very sober
document. Frankly, if you were to assess and
analyse objectively and condemn us, I wouid
not demur. It the Government had gone
wrong— the Janata Government or the Lok
Dal Government—and you criticize that
Government in order to enable the country to
move forward in the right manner; I would not
object to it. But 1 would certainly object to it
when you talk of reconciliation, when you talk
about not having any vindictiveness or
vendetta; and at the same time, going about
and seeing to it that the whole country i
destabilised seeing to it thai emergency people
are brought back, despite everything.

Many a time, I feel that while we in the
Government said what we believed in, did
accordingly, here is a Government which says
something but does something else. After all,
the two speeches just now made have in a wav
served a notice on the country that "we are
going to dissolve the State Assemblies": it is a
notice before the House. And they take
recourse to what the Janata Government had
been doing earlier— not that what we are
doing is the right thing to do but because the
Janata Government did the same thing in 1977
and therefore, we do propose t, dissolve the
legislatures. That wa, the sum and substances
of the two soeechec; made. T will come to that
later, and particularly to the judgment that has
been referred to by Mr. Antulay on the basis
of which it was decided to do that or to think
in that direction.

In the second part of the Addre*g I was
looking forward to some direction in which
the Government want to go. 1 would not
exDect the substance, because Mr. Antulav is
very right when he says that we have just
come into office; it is merely a fortnight. I
would not expect substance
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in that Address. But 1 would certainly seck a
direction. I am sorry t* say that the Address
lacks even direction. There is no direction, it is
just; a string of pious platitudes and gene-
ralities. 1 do not see what enlightenment it
gives to say that this Government will do its
utmost to put dowa lawlessness. Every
Government has to do that. No doubt about it.
It was made a major public issue here during
the elections in Delhi that under the Janata
regime, chains snatching wag going on and
women were not safe in the streets. But what
has happened during the last  fortnight? It is
now your Government. What, has been
happening? I do not say that it is because
of you that ' all these crimes are taking place.
j d® not say that. I am not one of those who
try to use every issue for political ends. 1
merely say that in a city like Delhi if there is
crime, that crime should be tackled firmly,
administratively; if there are shortcoming*
and weaknesses in the police administration,
they should be corrected. But do not try to
politicalise everything. If you try to do that,
then there will be people who will com©
with facts during the last 14 days., There
have been numerous dacoities and murders.
I, fact never before during the Janata regime
have  sa many crimes taken place in so short
a duration. I would onlv plead that there are
issues which should be kept outside the pale of
party politics. But, unfortunately, you have
been doing just that.

Then, you have said: "stringent action will
be taken against antisocial elements such as
smuggler* hoarders and black-marketeers'* A
very good stat®ment! I wo”™d have no objection
if you bring a stringent law against
b'*TKPti*™S vr" will suoport you. But I am
surprised to find that here is a t>artv which
was in the Opposition opoosed such a law
when the Lok Dal Government promulgated
an ordinance providing fot preventive
detention of black-mar-keteers and hoarders.



145 Motion of Thanks on

My party opposed it and vour party also
opposed it. Several other parties also opposed
it. But the momen; you come into office, you
say that you are going to convert thig
ordinance into a Bill. Sudden somersault. I
cannot understand it. As th. leader of the
opposition, I feel that it is the responsibility of
thi, House to see that this Bill is not passed. I
would seek the cooperation of all political
groups.

We know from experience that in the past
when MISA wa, enacted, it was said that it
was not going to be used for political
purposes. A written commitment was given to
Shri Morarji Desai by the then Prime Minister,
Shrimati Indira Gandhi, Shri Uma Shankar
Dikshit had stated that MISA would not be
used for political purposes. It was said that it
would be used only against anti-national
elements and against those who were a danger
to the security of the country. But we have
seen before our eyes as to what happened.
(Interruptions).

fag #rar # faw aed
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Do you expect thig country to be taken for
another ride and aHow you to make this
ordinance a permanent Act on the Statute
Book and give you power to use it against

political opponents and to use it for ulterior
things? We are not going to do that.

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI A. P. SHARMA): Mr.
Advani brought this ordinance. The same
thing i; being done today.

SHRI LAL K. ADVANI: i did not bring it.
Those colleagues too who brought it know
your Government well. Your Government has
given everyone a taste of what you are
capable of doing. Therefore, I cited the
example of MISA.
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SHRI YOGENDRA MAKWANA: You
did it even without that.

SHRI LAL K. ADVANI; So far na I am
concerned, I am proud to be a follower of that
great illustrious parliamentarian, Dr. Shyama
Prashad Mukherjee and I recall that one of the
best speeches that has been made in
parliamentary history is the speech that he
delivered in respect of preventive detention. I
cannot compromise with preventive detention.
The second part of the Address contains
generalities and platitudes. "Th, role of science
and technology will be strengthened." "The
Government reiterates its commitment to th,
freedom of the press". I was looking forward
to something more. I do not object to these
sentences. To say that "we are committed to
the freedom of the press", by itself, does not
meaa much. Although, the moment a journalist
reads '"reiterates its commitment to the
frepdom of the press'* and this reiteration
coming from a Government headed by Mrs
Gandhi, he is bound to be disturbed. When this
Government says "I reiterate our commitment
to the freedom of the press", does it mean the
same kind of commitment in action which it
had shown? Only thi; morning I was reading
an inter-sting article writtea bv a journalist
from Chnndi*arh, Mr. Prem Bhatia.  He has
commented 00
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how the press is reacting to the new situation.
Mr. Bhatia writes: "During these two weeks,
there are distinct signs of caution among
editorial writers and political columnists.
Everyone has his hand on hi, heart about what
is going to happen. They seem anxious. No
one in the press is really looking for trouble.
The gentlemen and ladies of the press are
feeling their ground." H. concludes with
something which echoes what I had said
earlier. He says; "Let us see how long it take
our once brave journalists to start crawling
again." This is something which reflects what
the press feels about your Government. Mr.
Sathe is not here. I would not blame him until I
know something very specific. But the
situation is such that the pres, feels that the
moment they do something, they criticise the
Government, they criticise the present Prime
Minister particularly, then God knows what
will happen.

SHRI A. P. SHARMA: How to remove it?

SHRI LAL K. ADVANI: I will tell you ag
to how to remove it.

SHRI DEVENDRA NATH DWIVEDI
(Uttar Pradesh): I want to ask you one thing.
You have quoted from the article of Mr. Prem
Bhatia. I should like to know whether it is a
reflection on the press or it is a reflection on
the Government's attitude towards the press.

SHRI LAL K. ADVANI: It is essentially a
reflection on the press but it is also a
reflection on the press's view of your
Government, what the press think, of your
Government. That is also true.

SHRI A. P. SHARMA: That is your
interpretation.

SHRI LAL K. ADVANI: Sir, I am speaking
within the constraints of time. Otherwise, on a
subject like this, I can give numerous
instances. I shall give one example. I remem-
ber that when our Government was
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swearing in, at the first swearing in, our
colleague, Jagjivan Ramji, at the beginning
had certain  reservation. He did not turn up
for the swearing in.  That became front-page
banner headline news, understandably and
rightly so. ~ This  time, when the
swearing in ~ ceremony is held of  a new
Government, who are there with a 'massive
mandate' as they describe it—I do not agree
and I will come to that later on—and at  that
solemn swearing in ceremony where the
Ministers who are to be sworn in have been
invited by the President, one of thoge who has
to be sworn inas  a Minister walked out of the
meeting. Thi happened for the first time in 30
years. As a journalist, it was frontpage
banner headline news for me. But
none of the newspapers in Delhi put it on th,
front page. Only a couple of newspapers
reoorted it, that too in a corner. I began to
wonder as to  what is  happening. Mr.
Dwivedi would say that this is a
reflection on the press, this is not a reflection
on the Government. This is certainly a
reflection on the press and the press's view a,
to what is going to happen now. But more
than that it is an expression of the
apprehensions in their minds, and it is for you,
because of your record, because of your past,
because of the  emergency, to see that these
apprehensions are completely erased.  The
responsibility lies on you.

Sir, I read a statement this morning made by
Mr. Sathe. I wish he were here now because [
was intrigued by his statement. I do not quite
understand the meaning of this. He was
addressing the meeting of the All-India
Newspaper Editors' Conference yesterday and
there he said that the terms of reference of the
Press Commission will be made more compre-
hensive. Well, I would ,ot quarrel much with
that though I do not regard that as either proper
or necessary. "Those members who had left
will be replaced by others." The moment I read
this, I started making enquiries as to who
have left. A
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member of the Press Commission met m, day
before yesterday and I had enquired from him
about the Commission. He had told me nothing
about anyone leaving. When I enquired this
morning, I am told that because the Pres;
Commission was appointed by Mr. Advani by
the Janata Government, when the Lok Dal
Government came in, all of them immediately
tendered their resignation, including the
Chairman, to the then Government. The then
Government, however, asked them to continue,
and they continued. Similarly, when a new
Government came in, the Chairman as well as
the other members, following the formality
which was observed earlier, tendered their
resignations. It is entirely for the new
Government to do what it wants. Now what
Mr. Sathe said is that "those of them who have
left will be replaced by others." I thought that
perhap, one or two have left and *° they are
going to be replaced. 1 would have no
objection to that. The Press Commission has
resigned which is a formality, which involved
a propriety, and they are entitled to do it. Now,
the Government, it seems, is going to have a
fresh Press Commission. Or, as I apprehended
what i; going to be done is that the Press
Commission is going to be packed with people
who are regarded as conformists and those
who are regarded as being against the emer-
gency or against the measures taken against the
press during the emergency ar, going to be
shunted out.

SHRI YOGENDRA MAKWANA: Do you
reflect on what you did? You replaced all of
them by R.S.S. people. You are reflecting, the
same people.

SHRI LAL K. ADVANI; Yes, Mr. Nikhil
Chakravarti was there, Mr. Abu Abraham was
there. They are all R.S.S. people. Do not
throw them out.

gt welam awwm wEwl
AT ST W wAT fafaeze s A

;’I, T LT ... (Interruptions)
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SHRI S. W. DHABE; He
the hegemony.

has forgotten

SHRI LAL K. ADVANI: I would urge
upon you, not to touch the Press Commission.
The Press Commission was about to complete
the work in December. I know the valuable
work they have been doing. I know how much
exertions they have undertaken. I do not know
what their conclusions, what their findings and
what their recommendations are. But I know
that they have been taking a lot of pains in
doing their work and it would be improper for
any Government to try to meddle with it at
this juncture when they are about to submit
their report and try to change the composition
of the Commission.

Sir, in the same context, I would also like to
say that in this House and in the other House I
felt very happy when it was decided that the
Bill to convert the AIR and the Doordarshan
into an autonomous corporation shall be
referred to a Joint Select Committee. There was
wide agreement that a broadcasting orga-
nisation like the Akashvani or Doordarshan can
best serve the people and can best perform its
role of educating, informing and entertaining
the people, if it is freed from Governmental and
administrative shackles or bureaucratic shackles
and made autonomous. There was a demand
from all sides that it should be made more
autonomous than the Prasar Bharati Bill
contemplates and I am very happy to say that in
the Joint Select Committee also I found a mea-
sure of consensu; emerging on the broad
provisions of the Bill. I wonder how the
Government feels about it today. The new
Information and Broadcasting Minister has
expressed somewhere that he would look at the
flatter with an open mind. I would be very
happy and personally also very happy because I
have been pursuing this matter for the last many
many years, if even now thU Prasar
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Bharati Bill, as we contemplated i*» Or as
you think would be better, is brought before
the House at the earliest. It is, therefore” that I
have given notice of an amendment ex-
pressing regrets that there is no mention of the
question of AIR autonomy.

Sir, Mr. Antulay has said that they have got
a massive mandate. This has become a cliche
somewhat. It was said in 1971. It wa, repeated
in 1977 about the Janata Party. It has been said
onc, again this time in 1980. First Mrs.
Gandhi'y Congress, undivided Congress or
rather Congress (R), then the Janata Party in
1977 and then the Congres, (I) in 1980 have
said that they got massive mandates from the
people. It would be right to say that the Janata
Party in 1977 or the Congres; (I) now had a
massive majority in the Lok Sabha. But in
terms of popular support it has not got a
massive mandate. What to speak of a massive
mandate? It has not even a majority mandate.
This i a gift, this is an illusion given, to all of
us over and over again because of this majority
system of elections that we have. It is a quirk
of this system that by a 5 per cent shift in the
voting or a 10 per cent shift in the voting there
is the illusion of a landslide victory as if all
others have been wiped out and that party only
represents the whole people.

SHRI KALP NATH RAI: This is the
second independence.

SHRI LAL K. ADVANI; Yes, because so
many people who have been behind the bars,
including Shri Jayaprakash Narayan, have
been released.

DR. RAFIQ ZAKARIA (Maharashtra):
You also called it a massive mandate. You
were  equally in the minority. That is the
parliamentary ¢ system.

SHRI LAL K. ADVANI: I jaid the phrase
was used in 1971 and 1977 and the phraie was
again used in 1980.
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President's Address 152

As a person who has been taking a lot of
interest in the electoral systems* I feel that
this is not a correct description.

DR. RAFIQ ZAKARIA: What abouft
proportional representation?

SHRI LAL K. ADVANI: Yes, yes, I am
coming to that. Why be impatient about it?

SHRI KALP NATH RAI; We have mature
people.

SHRI LAL K. ADVANI; Yes, people of
India are no doubt mature people. You got a
massive majority in the Lok Sabh, in 1971 but
when, you betrayed their trust, the people
voted against you; they voted yow out
absolutely. Again, they voted us into power
with a massive majority in the Lok Sabha . . .

AN HON. MEMBER: And they voted you
out.

SHRI LAL K. ADVANI: Yes, we let them
down.. I do not blame the people at all. We let
them down by our infighting and squabbles.
When they found that leaders in this party kept
on fighting all the while. However, I would not
accept it and t would not agree to it that the
Janata Government did not perform well. The
Janata Government performed well but it
behaved badly. Because it behaved badly,
therefore, the people reacted and the people
said that this kind of infighting and squabbling
is not the right way in which we should be
governed and, therefore, they told us: You go
to th, opposition. So, here we are, in the
opposition. But what I am saying is that it
should be realised and recognised by all of US,
whether we are on this side or that side that
after all, 57 per cent of the people are not with
you if they are not positively against you.
Forty-three n~r cnt vote means, forty-three per
cent of those who voted are with you and 57
per cent of the people who voted are either
against you or not with you. That is the
reality
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ihat we have to take into account. If we do
that, then there would be a measure of
humility in our approach.

AN HON. MEMBER: That is true °f all
governments.

SHRI LAL K. ADVANI: Yes, that A/i true of
all governments in this particular system, not in
the world. It is true of countries which have the
majority system of elections, which I am sure
Mr. Antulay knows, is, confined to the Anglo-
Saxon countries and the countries of the Com-
monwealth which for historical reasons have
been associated with England. In Europe, you
do not have this. In most countries of Europe,
you have som, form of list system; you have
some form of proportional representation. The
other day my friend Mr. Khobragad, said that at
one time, the opposition often used to talk
about proportional representation and now they
do not talk. As a member of the Government [
could not give my persona], views but I have
been pleading over and over again that
elections ought not to be reduced to a gamble
as they are. Today they are a gamble. After all,
a five per cent shift thig way or that way makes
alV the difference. In 1962, there wer, five
seats of Lok Sabha from Delhi. There was no
Janata party then. In Delhi, it was the Jana
Sangh. The main parties used to be Congress
and Jana San-gha, and the Congress then got all
the ™° seats and Jana Sangh got-zero. In 1967,
out of seven seats— because by that time, the
number had been increased—Jana Sangh got
six and Congress got one. Again in 1971,
Congress got all the seven and the Jana Sangh
got zero. Again in 1977. the Janata Party got all
the seven and the Congress got ;.ero. This time,
Congress not six and “nata Party got one. Now,
in all these elections, except in 1977 when the
gulf wag; wide between Janata and Congress, in
all other elections right from 1962 till today the
gulf has always been just about ten per cent;
may be the votes of
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the two parties would be 40 per cent and 50
per cent; may be 38 per cent and 48 per cent,
that kind of difference has been there always.
Just with a 6 per cent swing thi; way o, that
way, one party is deprived of all the seats. And
it is, therefore, that the li' era! critics of the
majority system of elections in England have
very picturesquely said that the Englishman
has an instinctive weaknes, for betting, for
gamling, for horse-racing ,nd thia weakness of
the Englishman finds a reflection even in his
electoral sya-tem.

Shri  Khobragadeji  referred the other
day to the need of proportional representation
system. I do not agree with it. I am of the
view that in a country like India where actual
constituents are to be attended to, actual
developmental needs of the constituents  are
to be attended to, we must have a kind of
admixture of the list system as well as the
majority system.  Something like  that.
Something like what West Germany has today.
Fo, the last 30 years, for the last three decades
ithas been experimenting withit and it

has been very successfully tried. Ifwe
have something like this system in our
country,  we ill have stable politics which

today swinging like a pendulum, from one
party to another. Whichever party comes into
power has the illusion of being the jole re-

presentative of the whole country.
(Interruptions). Because all ~ ddi not rupee,
this could not be done. It need; a

consensus, a broad consensus. Many people are
not familiar with the mechanics of the whole
system also. When I suggested the  list
system, they said what is the list system. So, it
takes time. I wanted to point out that when we
were in the Government, the Janata
Government did start a process and had
come to certain conclusions in respect of
electoral reforms. For example, we had taken
a decision for public financing of elections.
There is the decision that the voting age
should be red»-
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ced from 21 to 18. Several such decisions
were taken. We had decided that we will first
discuss them ith the opposition before
initiating legislation. The work JS done there.
It is there in the files. You have only to go
into that, the kind of work that we have dene
ana if you follow it up credit comes to you, it
will he fine. But the electoral system badly
needs to be' reformed. There is the need also
to curb the influence of money power in
elections. During the last elections money has
been spent like anything. It is fantastic. Li you
can do something in that regard, you will have
made really a worthwhile contribution to the
cleansing of the politics.

SHRI PILOO MODY (Gujarat): What do
you think? Will they do it?

SHRI KALP NATH RAI: Do you want
presidential system. Mr. Advani, like
America?

SHRI LAL K. ADVANI: No, I am not in
favour of that. Oun friends in th, OPT and the
CPM are also hi favour of jome proportional
representation system. I am sure, they would
be conscious that if We have had some such
system, the results that are there today in
Kerala would, not have been there. The results
would have been entirely different.

SHRI P. RAMAMURTI: It would be
different over the rest of India also
(Interruptions).

SHRI LAL K. ADVANI: Yes, yes
everywhere. That is why I was saying that thi
is also true that there is an illusion today in
Kerala that it is the left front that ha, swept the
polls. But that is not th, fact. I was looking at
the figures and I find that the left democratic
front obtained 50.6 per cent of the popular
vote, whereas the united democratic front on
the other side got 49.4 per cent of the vote.
There is hardly a difference of 1.2 per cent
extra vote and this has made all the
difference.
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SHRI P. RAMAMURTI: Despite that they
wan* the proportional representation system.

SHRI KALYAN ROY: We are also in
favour of that.

SHRI JAGJIT SINGH ANAND (Punjab):
It is not a matter of convenience, it is a matter
of principle for us.

SHRI PILOO MODY: Of course, you were
the first, you had told us so.

SHRI LAL K. ADVANI: Mr. Deputy
Chairman, I would lik, to refer to one or two
points more. The one is in respect of
Afghanistan. I remember I was on an election
campaign, touring the country when these
happenings took place in Afghanistan. The
first reaction that came from the then
Government, the Lok Dal Government, or my
party, the Janata Party or Mrs. Gandhi, there
was not much difference. By and large the
reaction was flective of national opinion in
the country, that a country so close to us and
friendly with us, if there were any foreign
troop, on that soil, we did not approve of it,
they should not be there. Anyone could see
that all the three parties had reacted similarly,
identically, absolutely identically. It is only
after some time that the changes started taking
place. Some changes in expressions I can
understand between what the ruling party says
or what the Opposition parties say. They are
understandable. Perhaps, it would apply to me
also if I were on the Treasury Benches. But
there are limits; there are constraints. One
should not somersault over and over again, as
"-he ruling party presently ha, been seeming to
do. After all how can I reconcile thig

SHRI JAGIJIT SINGH ANAND: You
highlighted the so-called national consensus,
I remember.

SHRI LAL K. ADVANIL The
Hindustan Times reports Mrs. Gandhi's
interview with the American corespondents
before the elections and the words used aire
very-categoric. It says:
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"There is no  excuse for Soviet Jroopg
going in. And the more direct intervention,
the more we ar. against it, specially
bringing in troops."

Now this is absolutely unequivocal.

SHRi' KALYAN ROY: Before the
elections, she also said that this cannot be
seen in isolation.

SHRI LAL K. ADVANI: Yes, yes, I would
not see it in isolation. I am coming to that.
The people of India understandably are more
concerned with Americans arming Pakistan,
with America extending massive arms aid to
Pakistan.

SHRI KALYAN ROY: They were aiding
rebels from April 1978.

SHRI  JAGIJIT  SINGH
Americans and Chinese both.

ANAND:

SHRI LAL K. ADVANI; I would like to
plead with the Government that this is a matter
in which apart from other things we should
take into account the sentiments and feelings
#<i aspirations of the people of Afghanistan
also. We should never ignore that. Indeed, I
was very much dtetres&ed when 1 read a
longish despatch in the Statesman on the 17th
or 18th of January. It was from their special
representative, Mr. M. L. Kotru, who had gone
to Afghanistan,, whose opening remarks are
very significant. He writes:

"T© be an Indian in Afghanistan is no longer
the fun it was a bare four days ago.  Then an
Afghan would warmly grab your hand, wish
you well and pour his heart out t you. . Now
the same Afghan 1is seething with anger.
He no longer tiies to be helpful. He is very
correct in  his dealings with you but if it is
the old warmth, you are looking for,, it ;ust

is not there.

The transformation took place the day
the official Afghan media highlighted the
Indian delegate's address in the U. N.
General Assembly".
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j This is from Kabul. A person who I senses
the feeling of the people there reports where
we erred and hew we went wrong. [ would say
that it is not proper for us to try to justify the
presence of foreign troops in any other country
on any ground. In fact it was there that our
delegate said that because the Soviet troops
went into Afghanistan at the invitation of the
Afghan Government, therefore it was justified.

SHRI DEVENDRA NATH DWIVEDI: He
has not said that. You are distorting. Mr.
Brijesh Mishra has said that we are opposed
to the presence of foreign troops in any coun-
try. Mr. Brijesh Mishra has said this; the
Prime Minister has said that; and the Foreign
Minister has said that. We do not condone
their presence. Time and again, you are
distorting. I am. sorry to say that you are
distorting Government of India's position,
Mrs. Indira Gandhi's position, External
Affairs Minister's position and Mr. Brijesh
Mishra's position.

SHRI LAL K. ADVANI: Anyway I have
quoted what Mrs. Gandhi said before the
elections and J have just cited what the
reaction is to the Indian delegate's speech in
the United Nations, on the Afghanistan issue.
That is the Afghan people's reaction. I would
say that to bring in the argument of Afghan
Government's  invitations  was  totally
unwarranted because on that basis I do not
know where we will go. We have known in
the past what happened in Vietnam,
Czechoslovakia and HungaTy. The mere fact
that the Government in office at a particular
point of time issues an invitation should never
be regarded as justification for the presence of
foreign troops.

SHRI DEVENDRA NATH DWIVEDI:
When Mr. Brijesh Mishra made that
statement. Mrs. Gandhi was not the Prime
Minister. Lok Dal was still in the
Government.

SHRI PILOO MODY; This is the
difference between real non-alignment and
your non-alignment.
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SHRI DEVENDRA NATH DWIVEDI:
What is the trouble with you?

SHRI PILOO MODY; This is the
.difference between your non-alignment and
real non-alignment.

SHRI DEVENDRA NATH DWIVEDI:
What happened to genuine non-alignment?

SHRI LAL K. ADVANI: I would say, jUst
as the Government of India is unequivocal and
unambiguous in respect of American arms aid
to Pakistan and we say that this is de-
stabilising, similarly there is no reason why
we should be ambiguous or why we should
hesitate in maintaining a very correct stand in
respect of foreign troops in Afghanistan.

THE PRIME MINISEK (SHRIMATI
INDIRA GANDHI): Our stand is very
correct.

SHRI LAL K. ADVANI: I wish our
delegate at the UN had been very correct and
very precise and clear about it. It is that
speech that has caused a lot of confusion.

SHRIMATI INDIRA GANDHI: The
confusion has been cleared up in everybody's
mind except yours.

SHRI LAL K. ADVANI: This morning my
friends, Mr. Bhupesh Gupta and Mr. A, G.
Kulkarni raised an issue which hag been
agitating the minds of th, people all over the
country. During th~e last one fortnight a very
systematic campaign has been going on to
destabilise various States by various means, if
possible by defections and if that is not
possible, then, taking recourse to dissolution
of the State Gvernments.

SHRIMATI INDIRA GANDHI: You
showed the way.

SHRI LAL K. ADVANI: So we are being
followed in that regard?

SHRIMATI INDIRA GANDHI: I am not
saying we are following you.

[RAJYA SABHA]
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SHRI LAL K. ADVANI; That is very
good. At least we have it from you saying of
this talk about no confrontation with the
Stales. That haa exposed what is this.

(Interruptions),

SHRI PILOO MODY: She was part of a
resolution that condemned it.

SHRI LAL K. ADVANI: That haa been
said in the morning.

SHRI PILOO MODY: Did you mean it
then or not?

SHRIMATI INDIRA GANDHI: Mean
what?

SHRI PILOO MODY: That you were part
of a resolution that condemned it then.

SHRI LAL K. ADVANI: I wish even that
judgment that has been cited by Mr. Antulay
was gone into carefully because that judgment
speaks about a complete alienation between
the Government and public opinion and I see
that, as far ao popular vote is concerned, in
most of these States which are sought to be
dissolved,, against all these States the popular
vote received by the Congrei3s(I) is much less
than 50 per cent. In places like U. P. and
Bihar it is 35 per cent and 36 per cent. So, it is
only because of a division of votes between
Lok Dal and Janata Party that the party has
happened to
get majority. (Interruptions) I
can understand in certain casas. So far as
Gujarat is concerned, its term is over. But it
should never be forgotten that in most of the
States that wer, dissolved in 1977, the tenure
of those Governments had come to an
end. Itwas a five-year term------------

(Interruptions).

SHRI DEVENDRA NATH DWIVEDI: U.
P. and Bihar?

SHRI LAL K. ADVANI: These two States
only. Therefore, I ;aid "la most of the States."
You are going to take advantage of that. But
1 would
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say, the judgment in this regard should be a
de’r guide and if the Government has that
intention, well and good. We will face it. But
certainly it would be as undemocratic as you
said. It would be much more undemocratic to
do anything of that sort.

SHRI PILOO MODY: Unconscionable.
(Interruptions) .

A T wEAwit o 3w
#UFTOT WO /W ¥ dE; g9
Frafor A gF wifgy 4 !

SHRIMATI INDIRA GANDHI; The
Congress has never captured boothe.

it w9 Atq q; fFaa faarg ?

ot i WG ogd T AEl 7
faard &

SHRIMATI INDIRA GANDHI: Why did
not you complain then? Never was such a
complaint brought before us, not once in all
these thirty years.

SHRI PILOO MODY: Many many
complaints never reach you, Madam.

SHRIMATI INDIRA GANDHI: Not one
complaint was brought.

SHRI LAL K. ADVANI: Why look for
excuses only if you want to dissolve?
Therefore, you are going to create law and
order problems in the States. Four days back,
a Youth Congress rally was held in Lucknow
only to create a law and order problem and in
order to create an excuse.

4 pP.M.

SHRIMATI INDIRA GANDHI: Mr.
Deputy, Chairman, Sir, may I say something?
I want to state very categorically that there
was no law and eorder problem at all until the
police very brutally beat un some cf our
people who are now in hospital—two of them
in' a serious condition. Not one of our people
tried to enter the Assembly or to indulgs in
any kind of

966 RS.—6.
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voilence. I say this with the fullest authority.

SHRI LAL K. ADVANI: It is difficult for
me at this particular moment to rely on the
Central  Government's or the State
Government's version of the situation. It is
not my party Government there.

SHRIMATI INDIRA GANDHI: If you
don't know anything about it, why do you
mention it?

SHRI LAL K. ADVANIL: What I
know tells me that a deliberate attempt
was made -------

SHRIMATI INDIRA GANDHI: Not
at all.

SHRI LAL K. ADVANIL.... tc create a law
and order problem there in the State only to
provide an excuse to the Central Government
to dissolve the Assembly because there is no
other excuse. Thirty-five per cent votes...

SHRIMATI INDIRA GANDHI: There are
plenty of excuse; and the best excuse, if one is
wanted, is the condition of the Harijans. If
you come and sit in my house just for 12
hours, you will see how many people are
coming with their heads broken and with
other injuries. Your workers have cut off the
hand of one of our workers. If you gy it i
only pretend-ing, then you don't know what
nonsense you are talking.

SHRI LAL K. ADVANI: The kind of
incidents in Delhi cannot be taken..

SHRI JAGDISH PRASAD MATHUR: Sir,
'nonsense' i3 an unparliamentary word. Sh,
should withdraw it. (Interruptions). The Prime
Minister should withdraw her words.

off werow fast o osfey fade
T X T oA WE ) o W
F] I I GAAT W L L.

me=ee o oo (Interruptions)

oft Feq A T ooftAT, &
&A1 AFIATE T .
oo © {(Interruptions) = ..
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SHRI JAGDISH PRASAD MATHUR: I
seek your protection, Sir. The Prime Minister
has uttered a very unparliamentary word viz.
'nonsense’,

SHRIMATI INDIRA GANDHI; If you
think it i, unparliamentary, I withdraw it.

SHRI LAL K. ADVANI: So he has
withdrawn it.

SHRIMATI INDIRA GANDHI: No; I said,
if it is unparliamentary. In which Parliament
of the world is it unparliamentary? Certainly
not here.

SHRI LAL K. ADVANIL: Mr. Deputy
Chairman, Sir, I wish the Prime Minister had
maintained greater cool than this exhibition of
anger. Using words like nonsense, merely
saying that hands are being chopped off, does
not solve th, problem.

SHRIMATI INDIRA GANDHI: It was
brought and put on Stephen's table.

SHRI LAL K. ADVANI: But, who ha,
done it? Are you accusing the State
Government (f doing it?

SHRIMATI INDIRA GANDHI:
I am accusing a particular party here
in Delhi.

SHRI LAL K. ADVANI; I do not know
what the incident is that is being referred to. I
do know however that two or three day, back
there ya; a mushaira in the Red Fort in connec-
tion with the Republic Day celebrations where
it was made impossible for the Chief
Executive Councillor to preside over it. Not
only that. His wife, Mrs. Sahani ,,d Mrs.
Khurshid Kidwai had to take refuge
somewhere. This kind of lawlessness that is
taking place in Delhi i not the responsibility
of the Chief Executive Councillor. It is the
responsibility of the Union Gov. eminent and
the Lt. Governor. (Inter ruptions) I did not
want to bring it up,
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but when you tarted accusing the Opposition,
I a5 forced to refer to this; otherwise, I would,
not have done it, at all. We are discussing ,
solemn subject, namely, the President's Add-
ress. It iy a solemn occasion. I am sorry the
Prime Minister should have indulged in thig
kind of exhibition of anger.

SHRIMATI INDIRA GANDHI: With the
manner of atrocities that I a™ hearing about, |
am certainly angry. These are matters which
should make everybody angry. If you are not
angry, then you must be quite inhuman.

SHRI LAL K. ADVANIL: Mr. Deputy

Chairman, Sir, th, atrocities  make
everyone sad. Those who are guilty
of these atrocitie, must be punished.
But the political manner in which she
is trying to accuse me or bring it up
against me or my party or. others in
the Opposition is not very proper.
Punish those who are guilty, but I
wish this issue of Harijan atrocities is
not made ,political issue o, an issue
against m, party. My party has been
very  particular  about  this  matter.
What I am pointing out i that
(Interruptions)... .against the background of a
senior spokesman of the ruling party speaking
in respect of various State Governments,
against a very systematic attempt that is going
on to seducey to bribe, to browbeat MLAS int,
defecting ty Congress”™ (I), how am I accept
this sta-Eement?
(Interruptions) This is what happened in
Haryana. We did not seduce, we did not do
any such kind of thing. Against thig
background, to say that "mutual respect js to
be shown by the Government and the
Opposition  for each other" or that
"harmonising cf differing points of view in a
spirit of accommodation and conciliation
rather than conflict and confrontation which i
a necessary condition of democratic
functioning." I would think that these
statements, thes. words, sound hollo-wand
hypocritical against this back” ground.
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Sir, one of the biggest boon, of these two
elections—I would say two, not one—1977
and 1980, is that the average voter in the
country feel very confident. He has acquired
immense confidence that he can throw out any
Government which misbehave; and doe, "t
conduct itself well, howsoever powerful it may
be Mrs. Gandhi'g Government in 1977 was
very powerful; similarly, so far as the Janata
Government or the Lok Dal Government, in
terms of numerical majority in the Lok Sabha,
were very powerful—could be thrown out by
the people absolutely, and this, I regard, a; the
biggest gain f democracy in th. country.
Despite the Emergency laws and despite the
fact that for 19 months all the opposition
parties had been completely paralysed, nothing
of that kin<j happened at least during th, two-
and-a-half years.

SHRIMATI INDIRA GANDHI: Not at all
I Only people were removed from their jobs.

SHRI LAL K. ADVANI: Not at all. In fact,
there was * complaint against me that I was
allowing the radio to give publicity to Mrs.
Gandbhi ,nd her activities. | was asked why the
Radio should do it.. I asked them why it
should not be done, if it was newsworthy. It
was a new, covered by the Radio. I said that I
would not use the Radio for partisan ends.
The Janata Government never used it.

SHRI KALP NATH RAI; You tried to do
character assassination through the Radio.

SHRI LAL K. ADVANI: What is
happening now? A major dacoity took place
in Lajpat Nagar at 12 o'clock noon the other
day. In the evening, neither the Radio nor the
Television covered them. It is non-news for
them. That is why people are apprehensive
that they will get what happened during the
Emergency.
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Sir, T would lik, to plead with this
Government that it ghould realise that the
people in the country are the masters and not
those who happen to come to power with a
massive majority in the Lok Sabha by the
quirk of this kind of majority system of
election. If this humility i there, then I am
sure that something good will come (ut of this.

I would wait for , while because as I have
said, so far as this Address is concerned, it
give;, me only generalities and platitudes. The
Address asks us to bear with the Government
for a while. It says:

" thenew Government has

taken charge just over a week ago. Th,

Budget will be presented in the next Session

when the socio-economic  measures

proposed to be adopted in the furtherance of

Government's broad objectives will be sP"t

out."

I am willing to wait till then, and let me se,
what kind of socio-economic objectives are
going to be spelt out. Till then, 1 would
certainly say that this k™5 ©°* deliberate
attempt at creating a condition of instability in
the whole country should be stopped
immediately.

I have referred to the issue of defections
earlier. I remember one of the statements
made by Mrs. Gandhi Shortly after her
victory. When a question was put to her about
defections, she said that in the past they had
tried to bring in an anti-defection law but that
there was n, consensus and that, therefore, it
could not be brought forward. I would say that
now you have clear majoritv in the Lok
Sabha. T am sure that within...

SHRIMATI INDIRA GANDHI: At that
time also we had the majority.

SHRI LAL ADVANI: ... six months or one
year some internal problems in your party will
arise, and
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then in my party there will be a temptation to
seduce people from your side and bring them
to our side. (Interruptions) Mr. Deputy
Chairman, Sir, what I am suggesting is for the
good of her party.

SHRI PILOO MODY: They are suggesting
that there are too many seducible people
there.

SHRI LAL K. ADVANI; It would be in th,
interest of the country's political health.

SHRI N. K. P. SALVE (Maharashtra): Take
care of yourselves.

SHRI LAL K. ADVANI: It would be in the
interest of the country's political health, no
less than for the security of your own party
that an anti-defection law ” brought forward in
Parliament ,t the earliest. You do not have a
majority here. But I will try to persuade all my
colleagues in the other parties to see that an
anti-defection law is passed at the earliest in
this country.

SHRI HARISINH BHAGUBAVA
MAHIDA:: Why didn't you persuade them in
the past?

SHRI LAL K. ADVANIL: Mr. Antu-lay
gloated over the fact that the Bill that we
brought was withdrawn because my own party
colleague, Mr. Madhu Limaye, opposed it. I
would say that it was not merely he who
opposed it. It is the Opposition also that
opposed it. Therefore, we had to withdraw it.
Otherwise there was no question of
withdrawing it because Mr. Madhu Limaye
opposed it. Now at least when you are in the
Government, bring forward a law against
defection. And I am sure then you would have
done a great service to the country's political
health. Thank you, Sir.
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SHRI PILOO MODY:: Bring a rational law,
unlike the last one that you brought.

MR. DEPUTY CHAIRMAN: Shri V. B.
Raju.

SHRI V. B. RAJU: M,. Deputy Chairman,
Sir, the Motion of Thanks moved by a
Member of the ruling party is under
discussion, and I have moved two
amendments. One relates to the fact that the
President had made no reference to the
unemployment problem among the educated
youth, and the second relates to the climate
that i created today for dissolving the States'
Assemblies. Sir, this is a motion of thanks to
the President. I do not know why I should join
in thanking the President.

SHRI A. R. ANTULAY; Nobody is
inviting you.

SHRI V. B. RAJU: In fact, the ruling party
should be very thankful to the President and it
is very relevant that they should be thankful. I
would not have touched on the subject but for
para 2 of the President's Address which said:

"The Sixth Lok Sabha was elected in
March 1977. But it could-not last its full
term and had to be dissolved less than half-
way through."

Sir, I would not like to go into the
controversies that arose at that time. It is not
my purpose now. But I can say that the
dissolution of the Lok Sabha could have been
avoided at that time, and by the dissolution the
beneficiary is the Congress (I) and the worst
sufferer is my party. Sir, I do not blame the
President for this, because in politics, I believe
there is only suicide, no murder. Politicians or
political parties commit mistakes and liquidate
themselves. In retrospect, I must say—and this
is an occasion to go in for that searching, criti-
cal analysis—that my party had committed
two mistakes. Even though my party members
had been opposing
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our entry into the Government at that time, m,
leaders had taken that decision. I will not say
it was a mistake; it was a blunder to get into
the Government because we were not voted to
go into the Government. The people gave a
verdict that the Janata Party should rule for
five years and the Congress should be in
opposition for five years. The electorate have
a vested interest in the continuance of the
opposition in the House. A strong opposition
is a pre-requisite for a successful functioning
of democracy. And by getting into the
Government we carried on our shoulders all
the dirt that was created by the earlier rule.
But the second mistake, wHIch is more
serious, which my leaders committed was that,
without a mandate, they were party to a
resolution recommending to the President that
the Lok Sabha should be dissolved. In fact, my
colleagues had entered the Government only
to save the Lok Sabha. But they became a
party to the recommendation for the dissolu-
tion of the Lok Sabha. I knew the pulse of the
Members; I had occasion to know the feelings
of the Members of the Lok Sabha at that time.
The majority of the Members were not in
favour of the dissolution because it did not
complete even half of its term. Anyhow the
result has been that the beneficiary is the
Congress (I). Now every political party in this
country must really make an introspection and
must analyse correctly what has happened and
what is happening in this country...

SHRI RAMANAND .YADAV (Bihar):
Party forum is the best place for such
introspection.

SHRI V. B. RAJU: What forum are you
talking about?

From 75 we came down to 12 in the Lok
Sabha. One thing is universally accepted, that
the great mass of this electorate have
demonstrated a capacity for a mature decision;
whichever party it was, in all the seven
elections they have returned the majority party
to the Centre... (Interruption) I
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think Mr. Mody has still to maintain his
contact with the masses of the country...

SHRI PILOO MODY: You come with me
and I will show you what mass contact means.

SHRI V. B. RAJU: I do not want to enter
into a dialogue with an indivi. dual now.

I am saying a thing without fear of
contradiction that even the Janata Party was
returned in a majority even though it was not a
party at the time of election, not a well-
structured party. But still the people had
chosen to return it. This is one observation
that w, could make about our electorate and 1
am happy that democracy has taken roots in
this country.

The second observation of mine is some
friends unwittingly put in juxtaposition
freedom and discipline. They sad either this or
that. But we should make a study of the past
and accept this. What was the vote for in
1971? 1 just recall the period between 1967
and 1871. The year 1967 was a watershed year.
For the first twenty years, for two decades, the
Congress had a monopoly rule. In 1967 the
Congress had lost in ten States in the
Assembly elections which were conducted
along with those to the Lok Sabha. That is
what I would call an erosion of the Congress
monopoly. From there started as we came to
1970 a new philosophy in the name of aya
ram, gaya ram to which a reference has been
made, and Haryana should take the credit for
it. And even today Haryana stands at the top
for en masse defections. I think the agility, the
virility, the dynamism of Haryana is reflected
in all these things. By 1971 the people had a
feeling that national discipline was eroded.
And when Mrs. Gandhi came forward saying,
with the slogan of garibi hatao I will maintain
discipline, the people voted for her. I do recall
those days when the whole nation was feeling
very much embittered that things were moving
in a wrong direction and there was no national
discipline at all:
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offices were not working, means of transport
were not functioning on time and everybody for
himself, and political opportunism came to the
zenith and everywhere every political party was
looked at with suspicion. That was the period
and one year before the Lok Sabha had
completed its term, elections were called and
my reading of that vote was that the people
wanted more discipline. But what happened in
1977? My reading was this: When the people
felt that disci- * pline became more harsh, they
wanted more freedom. That was how the Janata
Party came. No second revolution, nothing of
tha* type. Many claims were made with which
I did not agree at that time. Therefore, the
people have demonstrated their urge for both
freedom and discipline. And what happened in
19797 Again the people wanted more
discipline. This is how the electorate is
responding to the situations. If between 1975
and 1977 that nation suffered from the excesses
of Emergency, between 1977 and 1979 the
country suffered from the excesses of
democracy. This is a thing which we have to
learn. How to behave in the name of
democracy? Freedom became licence. It was
here on the floor of this House when three
Ministers made three different approaches to
the same issue and I had to advise them to
decide the matter in their Cabinet and then
come here and speak with one voice. There was
practically no political discipline, there was no
party discipline; and there was no
administrative discipline and naturally law and
order failed. Therefore, I could hear the voice
of the people demanding more discipline. Then
came this opportunity for Shrimati Gandhi.
Mind you this is not a vote for you, not for your
party, nor even for your candidates. It is a
personal vote for Mrs. Gandhi. I can say this
without any fear of contradiction. I can Show
this if she wants to come with me. I do not want
to take the name of any body. One of the senior
members of you, party went to hig constituen-
ency during the last elections. The
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people were angry with him. Thevtold him:
After two and half years, you ccme here for
the first time. Have you come for our votes,,
they asked him. They did not allow him to
speak. He bore everything patiently. They got
exhausted and when silence was established,
he told them: "Yes, it is true, I did not com,
here earlier. Nor did I serve you to the best of
my ability. I have now come here not to ask
for votes for me. If you want Mrs. Gandhi as
Prime Minister, then you should vote for me."
The is the political education you gave to the
people. Otherwise, what are your speeches?
Only when you brought in Shrimati Gandhi's
name, you got votes. You are banking too
much upon her personal capacity. It is good
for you presently. But in the long run, it is not
good for the country. Failure of th, political
party system in the country has made the
electorate to look to a dominant individual.
This happens everywhere with the failure of
democratic parties. I blam, the Congress (U). I
blame the Lok Dal. I blam, the Janata Party. I
blame all democratic parties fo, this. What we
need is a cadre-based party. The Marxist
Party, for instance, has been able to resist the
influence of individuals. It is not my opinion
or impression. It is the truth; it is the fact.
Therefore, this country needs cadre-based
parties. What happened in the past few years is
the disintegration and liquidation of th,
political party system, particularly democratic
parties and the middle of the road parties. I am
sure, in th, long run, if the middle of the road
parties do not take a lesson from this
experience, there will b, political polarisation.

Sir, this actually ig an occasion for th,
major sections of the opposition here for
introspection and to read and assess the
situation correctly. So far so good.

Sir, there is a threat to democracy in this
country. Thig threat can come from thre,
situations. First, if issues
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are dragged in to the streets and if decisions ar,
taken in th, streets, democracy will not survive
because then it becomes mobocracy. I would
warn the ruling party not to encourage street
demonstrations on major issues. This will
boomerang. The second threat arises from the
erosion of the sanctity of Parliamentary
institutions. Behaviour in the Parliament
should be dignified. In fact, I would like the
opposition to give a lead in the matter to the
ruling party. Knowing the composition of th,
present opposition, I can assure the ruling
party that we will at all costs protect the
dignity of th, Rajya Saibha and I expect to get
positive response from the ruling party. Th,
strength of the ruling party should not become
a threat, not here so much, but in the other
House where I was told that they did not allow
an opposition Member to speak. Where is
democracy then? You are making tall
promises. Therefore, the sanctity and th,
proper functioning of democratic institutions
must be guaranteed. The third threat to
democracy will be when there are too frequent
elections. A political scientist has P"t it that
elections are like the heart-beats of the body.
There must be elections. But if there are too
frequent elections, the heart beats too fast and
the body politic is damaged. We have been
having too frequent elections. We should see
that as far as possible the elections come
periodically &g determined. We must give the
ruling party—I wish the party which has been
returned wilj complete its ftdl term and will
olace its record before trie people. I do not
want any defections. Mr. Advani said that ther,
may b, defections. I do not want defections.
There is no question of defections here.
Nothing of the type. I would request th, ruling
party to respect federalism also. Sir, gradually
Centralism is developing and we have
experienced thi; in the first five weeks of the
Janata Government. When Mr. Charan Singh
was the Home Minister I had made a statement
on the floor of the House that you are
destroying the non-Congress Governments and
he
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had not even the Governor's Report.
The earlier Government had the Gov
ernors' reports, but th, Janata Gov
ernment had not even the Governor's
report before it In Article 356, on.
account of only the word 'otherwise'.
the Congress Governments were des
troyed. 1 said that you are going
against your own election manifesto.
You promised in your manifesto that
you would not wuse Article 356 for
political purposes, but you are destroy
ing the Opposition. This is the
beginning of th, destruction of your
own party. If there ig no strong,
healthy Opposition outside, the rumb
lings in the ruling party will come
to the surface and it
will break up. It has come true. The same
thing will happen if the ruling party \ will not
respect actually the Opposition—its integrity,
its health. It will boomerang.

Sir, we have a federal character in our polity.
It seems Mr. Antulay was very vociferous and
there were Press reports that the Assemblies
should be dissolved. Is it Mughal rule? Are you
going to behave in the sam, way as the Janata
Party did? You say that the Janata Party did not
allow their democratic functioning. It was very
bad. You were one with us when you were in the
Opposition to decry the Janata Party. You
yourself have said in your speeches that ours is a
multi-lingual, multi-religious and multi-cultural
society. Let there be scope for different
expression and articulation. If different parties
actually are there. Let them articulate. The rules
of the game are the same—democratic form of
Government. Nothing wrong would happen if
the AIDMK is there in Madras. When the Janata
rule was . there, we had still the CONG-I Gov-
ernment in Andhra Pradesh. Nothing wrong has
happened from the Centre. And why are they
having this urge of dissolution? In fact, you are
interfering with the democratic rights of the
State people, in choosing the type of
Government. And do not think that the
Assembly election will be of
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the same type as the Lok Safaha elections.
You will taste it. You will experience it.

SHRI SHYAM LAL YADAV (Uttar
Pradesh): Let us see.

SHRI V. B. RAJU: The people have become
wise enough as to distinguish what is actually
Parliament and what is Assembly and what the
local elections are. Do not adopt the Janata \
philosophy that it is the same. No. The interests
differ, the situation differs. They act in a
different manner. Therefore, please for Heaven's
sake, do not be tempted because of the brute
majority you have that you can do whatever you
like. I am sorry to say, Sir, that the Janata
Government depended upon the doctrine of
dissolution, the Congress-I seems to be
depending upon an improved application of it,
that is, defection-oriented dissolution. You
defect the people, get the majority and advise
'he Governor to dissolve. The Centre need not
come into the picture. No. These tactics would
not do. This is very bad.

The present Government ha, three
stupendous problems. We have the problem of
Afghanistan, the problems of Assam and the
problem of derailed economy. Mr. Advani
said that the economy wag good for the first
two years. I do not say that the Janata
Government did everything bad. They have
done something good. But whatever good was
done had been spoiled by their quarrels. Now,
th<» year 1979-80 is a very difficult year.
There is galloping inflation of 22 per cent.
The budget deficit is going to be twice of
what it was estimated. It may be 2700 crores
of rupees. There is negative rate of industrial
growth. We have one of the worst droughts.
We have increasing unemployment. Then, we
have adverse balance of trade. The year 1980
is a very difficult year and the present
Government is faced with great difficulties,
hey need the co-
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operation of the opposition and the State
Governments. They should not get into power
politics. Let us solve the problems which are
before the nation. We need not quarrel all the
five years. We can quarrel once in five years.
After the elections are over, let us settle down.
I would request the present Government not
to indulge in political gimmicks. With these
words, I would say that my amendment
should be accepted because no reference has
been made to the employment situation in the
Address.
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DR. RAFIQ ZAKARIA; Mr. Deputy
Chairman, Sir, the Leader of the Opposition,
Mr. Advani, who has been an experienced
parliamentarian, with a short spell in the
Government,  criticised the  President's
Address on the basis that it bristles with
generalities and platitudes. I was rather
surprised at this observation because when |
went through—after th, observation that he
made-"the Address that the Janata Party
Government of which he was a member had
presented to both the Houses of Parliament, 1
found that it contained more generalities and
platitudes. In fact, as a matter of
parliamentary  practice, the President's
Address only gives directions and shows the
way in which Government proposes to go
ahead with its programme. In this Address,
Sir, it has been made clear that as far as the
socio-economic measures were concerned, it
is during the Budget Session that the
Government will come forward with the
specific measures. But the Address contains
directions which are not only a departure from
what the last Government did or the Janata
Government did, but also how the
Government proposes to implement many of
the promises that it had made during the
election campaign.

Now, Sir, the first reference in the Address
is, regret for the absence of representatives
from the North-Eastern States. I do not want
to take much time as far as the situation in
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that region is concerned, particularly, in
Assam, but I would like to plead with the
Government as well as the people in Assam
that the situation can create complications in
other parts of the country if it is not viewed in
its correct perspective. I am happy that the
Prime Minister has made it clear that the
question of who are foreigners will have to be
gone into in depth, studied properly and she
has gone even a step further and assured that
even those people whom the Assamese may
consider as foreigners would have to be
rehabilitated elsewhere. Sir, there is,
unfortunately, a communal angle to this
question. I do not want to say anything which
will aggravate the situation, but even when I
discussed this question with some of my
friends from Assam who feel very much
agitated, they admitted that the problem is
something with which almost 80 to 90 per cent
of the Muslims are concerned. And it is from
the point of view that we will have to be
extremely careful because the very fabric of
our secularism may be in danger if passions
are allowed to have swayed in the solution of
this problem.

Next, Sir, there is a reference— when I said
that there are specific directions, I was coming
to them—to the communal and other devisive
forces who have reared their ugly heads in
different parts of the country causing serious
prejudice to our ideals of national integration
and national unity; and the confidence of
linguistic and other minorities, Harijans and
weaker sections of society has been seriously
eroded. Sir, it has been admitted on all sides
now that one of the decisive factors in the
massive mandate that the Congress (I) has
obtained has been the overwhelming support
received from the Harijans and the Muslims. It
was not a negative vote in the sense that they
not only reacted to the non-performance of the
Government, but what happened was that the
little hope that they might have entertained in
1977 was so dashed to the pieces, by what
happened to them in the last two and a
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half years, that they wer, almost frightened.
They did not know whether their future was at
all secure in this country and it was at that
time that Mrs. Gandhi's leadership gave them
a ray of hope. When the manifesto was
published, specific measures to restore this
confidence among the Harijans and the
minorities were given. It is true, Sir, that in the
Address these measures are not spelt out. But,
perhaps, the Address had to be brief and,
therefore, as I said, a general direction could
only be given. I do not think that at any time
in the history of free India, any political party,
including the Congress Party in the past, had
given such specific assurances, both to the
Harijans and the minorities, in particular to the
Muslims, as has been done in the Congress
election manifesto and I would like to read
some of these assurances that have been
given.

On, is, "it will safeguard the rights of the
minorities". That is all right. Then it says: "The
effective and timely control of communal distur-
bances shall rest squarely on the district
administration and any failure on their part will
promptly entail suitable action. Special measures
will be - taken to bring offenders to book
speedily and deterrently". I would like the Prime
Minister, if it is possible, to spell out how this
terrible communal problem which erupts every
now and again and which under the Janata rule
had made the lives of the Harijans and Muslims
almost intolerable is going to be controlled.

Then, Sir, there ig another assurance given in
the manifesto, "Special peace-keeping force
will be created to prevent and suppress
communal violence which will be composed of
people drawn-from minority communities,
scheduled castes and scheduled tribes and
others", Sir, in this connection, when Mr.
Morarji Desai was the Prime Minister and was
for some time incharge of the Home portfolio. I
had repeatedly asked for some such specific
assurance on the floor of the House and I am
sorry to say that

none was given. Our party in its manifesto
has given thigy categorical assurance to the
minority communities and the scheduled
castes and the

scheduled tribes.

Then, Sir, there is also the assurance about
the Minorities Commission being made
statutory. But more important than that is the
assurance as far as the employment
opportunities to the members of the minority
communities are concerned. And therein, Sir, I
would like to read to you the specific
commitment in the manifesto: "So far as the
economic condition of minorities, scheduled
castes, scheduled tribes and other weaker sec-
tions of the society is concerned, a thorough
examination is needed to ascertain if the
benefits of various fiscal policies of
Government, both Union and State, had really
reached them. It is learnt that incentives,
facilities  'and  other  encouragements,
entitlements- like licences, quotas, loans etc.
are not being fully availed of. A high-powered
panel including members belonging to the
minorities, scheduled castes and scheduled
tribes and weaker sections will be appointed
to go into the whole question and make
recommendations". Sir, this is an assurance
which I am quite sure will for the first time
give ug; a clear perception of what the
economic conditions of the minorities, in
particular the Muslims and the Christians,

are. If this panel is appointed 5 P.M.
quickly, I am sure we will

be in a position to tackle the problem
in the right manner. In thig connection, Sir, I
am also happy that there is thig assurance that
as far as employment in Government services
is concerned, the words are very significant
and I would like to quote them because they
are part of the hope for the fulfilment of the
grievances of the minorities: —

"Equitable employment opportunities to
the minorities will be ensured in
Government services including the law and
order and security personnel."
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Then, Sir, it further goes and elaborates:—

"It has always been the policy of the
Congress to give adequate representation to
minorities  including ~ Muslims  and
Christians both in the organisational and
parliamentary wings. We feel that in every
field of national activity as also in the
affairs of the Government the totality of the
population shall be properly and effectively
reflected and represented in the interest of
national integration."

Again, Sir, a kind of unequivocal declaration
which wa, never made before. That is why,
when we went to the Muslims during the
election campaign, we found for the first time
that they realised that apart from the
leadership that Mrs. Gandhi has provided and
the assurances that the Congress (I) has given
that their future would be secure, what is
required is that steps and measures have to be
taken as quickly as possible.

Mr. Advani talked of this Government
being a minority Government,

SHRI LAL K. ADVANI: I did not say that.

DR. RAFIQ ZAKARIA: Yes, yes, you said
that the vote is a minority vote, that the
Government has been appointed on the basis
of a popular minority vote.

SHRI LAL K. ADVANI: That has always
been there.

DR, RAFIQ ZAKARIA: It has always been
there. But I would also like to remind him that
if we have to go on with the parliamentary
system of Government and if he were to study
the electoral results even i, the United
Kingdom and other countries, the same
anomaly is bound to recur. Therefore, the
question of the list system or of proportional
representation is not going to solve as far as
stability of the
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Government is concerned because under a list
system or under a proportional representation
system, there is also the danger that no
particular party may get a majority. You again
get the same kind of disequilibrium against
which there has been no answer and,
therefore, it is not such a simple solution as
Mr. Advani has advanced.

Now, Mr. Advani ha; been a little unkind to
the present Minister  of Information and
Broadcasting when he said that he proposed to
reorganise the Press Commission. 1 do not
know what he has said or what he has not said
but, surely. Mr. Advani will agree with me
that all the appointments that the previous
Government made were of a partisan nature,
that many people were blacklisted on
flimsy grounds, that we have had discussions in
this House also as far as personnel and
composition of such commissions or panels are
concerned and. therefore, if a new
Government has come  to power and if it
wants to implement its promises and assurances
and its programmes of action, then, surely Mr.
Advani, under a democratic system of
Government  cannot expect that such
instruments which may not have faith in the
philosophy  and approach of this
Government should be continued. I am not
saying this a; far as the Press Commission %
concerned, but the approach should be quite
clear. Most of the appointments were of a
political nature. And if they were of a political
nature, then certainly we will have to change
these appointees. This is exactly what is done in
the United Kingdom and even in the
United States of America. In fact, in th, USA,
with every change of the President, thousands
of appointees are overnight changed. In this
country at least there i; som, kind of continuity.
I do not want that any injustice should be don,
to any on, of them, but surely if our
manifesto and the assurances and the
commitments made in th, manifesto ar, to be
implemented, then certainly we will have to
choose our own instruments for  fulfilling-
those assurances.
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Then, Sir, there is a reference in the
Address to the deteriorating economic
situation. Mr. Advani was very aggressive in
asserting that there has been no deterioration
in the economic situation. Well, let me assur,,
Mr. Advani that if his presumption were to be
right, his party would not have met the fate it
did. In fact, the very newspapers which h, has
quoted have been at pains to point out that one
of the factors which wiped out the Janata Party
in the recent elections has been th, Plice of
onions. It is only symbolic. It i, true that ,the
way inflation went up, the way the prices went
up, the way commodities becam, scarce, there
was no hope for the common man. It is
because of all these factors that the poor and
the downtrodden— and the minorities and the
Harijans are the worst of th, poor and the
downtrodden—were so affected that they
voted en masse for the Congress Party and
which resulted in this massive mandate.

Then, Sir, in the Address itself, as Mr.
Advani admitted, there is a clear indication
that ag far as the socioeconomic measures are
concerned, in th, Budget session they will be
spelt out; but he cannot say that the directions
in which the Government proposes to go
ahead have not been given in the Address.
They ar, there in paragraphs after paragraphs.
For instance,, it is indicated what is to be done
so far as the energy crisis is concerned. A
national plan is being worked out. Th, very
fact that an assurance on these lines has been
given should indicate that the necessary
preparation to meet this grave situation is
being made.

Sir, I have only one or two more point, to
make before I end my speech. One is about
th, fear that Mr. Advani said has been
generated as a result of the massive victory of
the Congress (I) in certain section™ of the
people. I am rather surprised at this observa-
tion. Let me tell him from my personal
experience that it was th, Janata
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victory which really created the fear among
those who were on the other side. The various
inquiry commissions, the probe* and the raids
created a psychology under which hundreds of
thousands of people suffered and because the
press was all through pro-Janata, it never got
reflected. The press even now has a soft corner
for the Janata Party. That is why it is a fact, and,
therefore, Mr. Advani should realise that had
there been any kind of such phychosis created
despite the categorical assurance given hy the
Prime Minister that there shall be no
prosecutions, that there shall be no i political
vendatta, that ther, will be no victimisation and
that our.3 will be a policy of reconciliation and
national consensus, this kind of atmosphere
wheirein even thi; massive victory of the
Congress (I) has not created really any kind of
psychology which the Janata Party victory had
created in 1977 among large sections of the
people particularly the Congress rank and file,
would not have been there. It is the biggest hope
for the success of democracy. It is on the basis
of our understanding that if one party goes out
and another party comes in, it should not 'result
in ou, instituting commissions of enquiries or
having raids and all kinds of harassments to the
people who might not have been with us or even
who attacked us or criticised us, that proper
democratic functioning is possible. It is in that
spirit that I appeal to Mr. Advani and my
friends on the other side to cooperate with the
Government because we are at a very critical
stage at this stage. With the international situa-
tion pregnant with all kinds of dangers, if we
are once again going to indulge in a policy of
confrontation in a spirit of conflicts, then, I am
afraid we will ill-serve our people. What thi.,
election should teach us is that we have to keep
the national interests in the forefront and that
even if we have suffered political defeats and
even if it has resulted in the loss of power by
some people, it should not, as a result of it,
create a climate of
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non-cooperation and of fear of unse-curity
which again may generate such forces which
will disintegrate the unity of the country.

With these few words, I would like to
thank you for the time given to me.

[The Vice-Chairman (Shri
Lakshmana Gowda) in the Chair.]

SHRI SYED SHAHABUDDIN: Mr. Vice-
Chairman, Sir as I rise to make my maiden
speech in the House "t the fag end of the day,
may, [ beg you, Mr. Vice-Chairman, and
through you, my esteemed colleagues here to
grant me their indulgence as a junior
colleague?

Uu. K

At th, outset, Mr. Vice-Chairman, with your
permission, I would like to touch upon some
of the points that have been made 'by m,
esteemed colleague, Shri Antulay, who moved
the Motion of Thanks. He is a constitutional
expert, I know and, I have been a student of
Constitutional law myself. But personally I do
not see the conflict that he appears to see
between parliamentary democracy -on the on,
hand and federalism on the other. Indeed, the
two refer to two totally different levels of
operation— parliamentary democracy is a
system of Government, federalism is a consti-
tutional structure—and the two may go
together and the two may not go together. But
the point that he wanted to derive at was
indeed very interesting. He wanted to justify
the process of destabilisation that has been let
loose in the country on the ground of thi
premise that true parliamentary democracy in
thig country means elimination of federalism.
I submit, Mr. Vice-Chairman, that it is not a
premise that we who are the Members of this
House, can accept even for a moment.

Mr. Vice-Chairman, Shri Antulay spoke of
secularism as dearer to him than the rule of
law and dearer than democracy. The
Constitution describes secularism as one of th,
fundamental principles of the Constitution,
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of our polity, and indeed all of us are committed
to the .principle of secularism. But I do not
understand this effort to monopolise the secular
outlook, this propaganda that only the ruling
party, represented her, by Shri Antulay and his
friends, is the defender of tru. secularism. I
reject this presumptuous approach. Dr. Zakaria
has in hig intervention spoken of the massive
mandate from th, Muslim voters. 1 just saw,
perhaps today or a few days ago, a computer
analysis of 62 constituencies in which thg
Muslim votes range from 20 to 50 per cent.
Thes, 62 constituencies have the highest
proportion of Muslim voters in the country.
And you will be surprised to know, Mr. Vice-
Chairman, that in those constituencies the votes
secured by the Congress (I) are 7 per cent lower
than the 43 per cent votes received by the
Congress (I) in the country. That shows that
obviously the Muslim masses have not reposed
their confidence in th, Congress (I).

off TR A@E ¢ #iT EEdy

ga<r aifzat &1 on wifeezaddis
fray acdz fran § ag o 1 aqangd
SHRI SYED SHAHABUDDIN: I am sorry, I
do not have th, figures, Mr. Deputy Chairman. I
am only referring to an analysis made...
(Interruption)

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): Mr. Yadav, let him
finish.

SHRI SYED SHAHABUDDIN:...., and the
conclusions drawn by some computer analysts
from those particular figures.

I WA T1RE t?-‘;#gnﬂ'
aifeat &1 w@dw o fegr &

SHRI SYED SHAHABUDDIN: Mr. Vice
Chairman, Sir, Mr. Antulay said that the two-
and-a-half years that the Janata Party wag in
power is a sordid tale and a sad ' commentary.
Strong words, indeed, Mr. Vice Chairman, but
strong words do not change history, do not
change facts. He has spoken of this period as
worse than
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dictatorship. I wish he knew what dictatorship
was. [ wish he were on our side when the
Emergency was imposed on the country. Then
he would hav, known what dictatorship
means and what authoritarianism signifies.

We established Commissions of in-inquiry.
Yes. W, did not punish people right away. We
did not presume that they were guilty. We es-
tablished commission, of inquiry according to
law because we believe in the rule of law.
And it is not a crime to enquire into
allegations. We know that the reports that
have come out of these commissions of
inquiry are very valuable and indeed contain a
lot of material which wiH serve * a guide to
the growth of democracy in gur country.

Mr. Vice Chairman, the point has already
been made that .ven in the country as a whole,
the ruling party did not secure a massive
mandate. *Yes, they have a massive majority
in the Lok Sabha. But about the massive
mandate, let me go one step further. They
have secured 43 per cent of the votes cast, and
the votes cast were only 55 per cent of th,
total electorate. Mr. Vice Chairman, if you
multiply these two figures, you will come to
the astounding conclusion that the present
Government is ruling the country with less
than 25 per cent of the electorate behind them.
It is not just a matter of the vote; cast. Of
course, it is all due to the vagaries of our
electoral system to which I shall come a little
later. So let there not be too much jubilation
or excessive rejoicing merely on the
presumption that the entire country is behind
the present ruling party.

Mr. Vice Chairman, we have been told that
collective leadership iy bad and one-man
leadership or one-woman leadership is good.
Well, we know what personality cult means.
Do we wish to introduce in thig country the
cult of personality? Do we
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wish t, take the inevitable path towards
totalitarianism which thi; personality cult
would signify? I think in our country we have
not yet risen above the feudal syndrome. I
think we have not gone beyond the Kingship
psychosis. And it js thi; which perhaps
permeate, the thinking of the treasury benches
whe, they talk of one leader and one party fo,
the country.

Mr. Vice Chairman, Mr. Kalp Nath Rai
sang a long paean of praise and a long hymn (f
homage to 'the leader" whom he described as
the world leader. A few  entence, later he de-
moted her to "the leader of the non-aligned
group and the developing countries". Well, he
should make up his mind whether Mrs.
Gandhi is "the world leader" or just "the
leader of the non-aligned and developing
countries". May I point out to Mr. Kalp Nath
Rai through you, Mr Vice-Chairman, that the
isolation of India on the question of
Afghanistan is symptomatic of the fact that we
are not leaders of the non-aligned group today
and we are not leaders of th, developing
countrie; today. We are not eve, leader, of our
own region of the world in South Asia, thanks
to the policy followed by the present
Government on Afghanistan, on yhich I shall
hav, something more to say later.

SHRI KA.LP NATH RAI: Your people
have destroyed the image of India during
these three years.

SHRI SYED SHAHABUDDIN: Mr. Kalp
Nath Rai i; an esteemed colleague and I do
not hlame him. I know he is in the waiting list
and he has got to make his point. But I would
hke to suggest that if our worker; had the
same lung power and similarly strong vocal
cords, perhaps we would have won the
election and not hig party

May I now come to the Presidents
Address? I have moved certain amendments
to the President's Ad-
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dress. When 1 read through the opening
paragraph, paragraph 2, I felt a bit sad. It is
natural that ther. is a degree of self-
glorification. It is natural to have a bit of
backslap-ping when you come with guch ,
massive majority to the Lok Sabha. But is it in
consonance with the conventions of
democracy, is it in keeping with the
democratic spirit, to malign everybody else, to
tar all the other parties which the same black
brush and castigate them obliquely for their
'philosophies' based on regional, linguistic,
sectoral and other differences? Was it
necessary to have included thi, ¢.ntence, this
unfair criticism, this undemocratic cri ticism
of the Opposition parties as a whole, in their
totality? 1 personally feel, as my leader Mr.
Advani has pointed out, that there hould be
some humility, and a; my friend, Mr. Antulay,
ha; said, let there be some introspection;
introspection with humility would perhaps
inject sense in the ruling side.

May I now refer to para 5 in which the
economic situation ha, been described a, a
matter of grave concern and anxiety? Much ha
already been said on this point. I would like to
bring to your attention the intervention of the
present Finance Minister, Mr. Venkataraman,
when he was P™" ticipating in the Budget
Discussion last year on March 12, 1979. He
said in the Lok Sabha—and I quote—"The
Finance Minister has said i, the Budget Speech
that the performance of the Indian economy
during the year i; a matter of greatest satisfac-
tion, a statement with which subject to some
clarificationg I will agree. It is true that
agriculture has maintained the record
production reached, last year of 126 million
tonnes, industry showed signs of receovery
and may achieve a 7 to 8 per cent growth.
There is a relative price stability in respect of
wholesale prices, thanks particularly to the 20
million tonnes of foodgrains and Rs. 8,000
crores of
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wholesale price". Thig is the verdict of th,
present Finance Minister when he was in the
Opposition last year. May I, of course, in this
connection refer to the price of onions to
which Mr. Zakaria referred? Yes, som,
commentator, have called this election an
onion election. Well. I would like to point gut
that during the two year, that the Janata Party
was in power, 1977—79, two full financial
yeans, the wholesale price index in thig
country ,ose by only 3.4 index points. Of
course, there wag, an increase of 20 index
points in the nine months between April, 1979
and December, 1979, and that was perhaps due
to the fact that the Caretaker Government had
Aits limitations and did not quite come to grips
with the situation. But for that to discredit the
entire period between 1977 and 1979 on a
period of economic chaos is not fair. I think
there is a bit of exaggeration in that.

Then may I refer to para 9 because I have
an amendment there? There it is said, "The
Government would like to re-affirm its
commitment to planning ag an essential tool
for engineering social and economic change".
I quite agree with the sentiments, but I fail to
see here the necessary corollary. I find no
mention at all of the Five-Yea* Plan which hag
been formulated and which is under
implementation, no mention at all of the
priorities; of course, the present Government
has the right even to change the priorities. But
let there be a mention of it. Are we going to
lose another two years in formulating another
Five-Year Plan and 1 the country's economy
stagnate during that period? Or, are we going
to start from the stage where the opposition
had left off and build a stronger economy?

Mr Viee-Chairman, may I refer now to
paragraph 20 of th, President's Address? And
here, 1 would like to speak at some length,
because this
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paragraph refer,; to the problems of the
minorities. It says:
"The Government is
to secularism" etc.

committed fully

In the end it speaks of legislation for assuring
the minority character of the Aligarh Muslim
University. But there are more important
matter; than these, whcih concern the
minority community. And there is no mention
at all of these. I am referring to the promises
and assurances given by the Congress (I)
Party in its election manifesto on Urdu and
on the question of communal violence I refer
to communal violence because it has already
been introduced in the debate by my esteemd
frind, Dr. Zakaria.

Mr. Vice-Chairman, communal violence is
a shame for the country. That it should go on
for thirty-two yeairs after Independence is
indeed a matter of regret and for which we
should all bow down our heads in shame. For
thirty year, of these 32 years— to be exact for
29 years—the Congress was in power. If the
virug still persists in our body politics, can we
not say that it is because of the wrong
policies—I am not saying anti-secular
policie.3 because 'securalism' is perhaps
defined by many people in their own ways—
followed by those in power? Our friends on
the Treasury Benches now talk of communal
violence. They forget that in one of the very,
very publicised statements just before the
elections. Prim, Minister Mrs. Gandhi claimed
that during her eleven years of irul. there had
been no communal riots at all Mr. Vice-Chair-
man, if this is not falsification of history, I do
not know what is. We know, and the
Government of India's own records and
statistics bear out, that on an average there
were 303 communal riots every year during
those eleven year, of Mrs. Gandhi's rule. On
this point we aire equally ashamed lecause
communal riots' also took place while Janata
Party was in power. But we have not ibeaten
Mrs. Gandhi's record because during this time
there were only 204 communal riots per year.
But the casualties were much
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lower. It was not comparable at all to the
average casualty figure during those eleven
years of Mrs Gandhi's rule. This is a majore
issue concerning the minority community.
But there is no reference to it in this. I say this
because I am also a Muslim...

SHRI RAMANAND YADAYV: On a point
of information

SHRI SYED SHAHABUDDIN: I am not
yielding. You can reply to that.

Mr. Vice-Chairman, I was saying that no
reference has been made to thig most
important question how to control the
frequency an® intensity of communal
violence. The Government should have spelt
out the measures or controlling communal
violence.

The second question i about Urdu. Mpny a
time promises have been made "iy the party
which ia now in power both at the State level
and the Central and national level that Urdu
shall be given its due place and that Urdu
shall be recognised in some States as a second
official language. No indication has been
given in this Address about the place in
administration in the media and in education
which the present Government proposes to
give to Urdu which is one of our finest
languages and which is a language which is
dear to us.

Mr. Vice-Chairman, I now come to som,
aspects of foreign affairs.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): How much more
tim, you are going to take?

SHRI SYED SHAHABUDDIN: Another
five minutes, if I am not interrupted.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): You carry on.

SHRI SYED SHAHABUDDIN: Mr. Vice-
Chairman, paragraph 23 of this Address
makes a reference to the recent developments
in Afghanistan
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which highlight the re-emergenc, of the cold
war. I am afraid this is not an adequate
diagnosis of the situation. This shows a
remarkable degree of insensitivity to the
very grim  and grave threat that has arisen on
our borders. If'the 5,000 year; of our history
is any guide, any power which has established
itself oh th, plateau of Afghanistan has don, it
only with one purpose, namely to enter into
the Indo-Gangetic plane. Mr. Vice-Chairman,
history cannot be an infallible guide, but is
does repeat itself, through not with absolute
precision. Therefore, I am rather amazed that
there is no perception at all in this Addfress, of
this long-term threat which may even become
imminent to the security of the entire sub-
continent. There is-no mention at all of this
aspect. We have taken such an ambivalent
and such an ambiguous stand, just expressing
concern, that “e are really puzzled as to what
concrete steps the Government of India
propose to take. If the intervention of our
Permanent Representatives in the United
Nations i any guide, this ambivalence is carried
to extreme absurdity. Mr. Vice-Chairman, Sir,
the Government of India should have tried
to evolve a collective, sub-continental response
to thig threat by taking all the countries of the
South-East  Asia into  confidence,, by
consultations  with them, by convening a
conference of South Asian States in order to
secure the withdrawal of th, Russians from
Afghanistan and also to refuse or to deny the
foothold to the Americans and the Chinese
in Pakistan. Mr. Vice-Chair -man, the two go
together. We do not trust any of the super
powers. We treat them equally. Their
presence is a threat and danger to our security.
We want to deal with them.  We live in an
inter-dependent world.  But we want to keep
them at arm's length. Mr. Vice-Chairman, Sir,
if the clatter of cavalry of the olden times has
now been replaced by the rattle of tanks, it
should not make us deaf to the threat that
is knocking at our door. On this, Pakistan has
already—\ would
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say, a group, has already pre-empted action
which should have been taken by us. We see
today in Islamabad the spectacle of an Islamic
Conference on this development. Mr. Vice-
Chairman, I regard Afghanistan case as the
rape of a small nation by a great power, as the
occupation and an attack on the sovereignty
of on, of the non-aligned and friendly nations,
one of our closest friends who helped us
during our freedom struggle. Our first
provisional government wag formed in Kabul.
It consistently b, friended us after
independence. It shows our Government is
insensitive to the fate of small nations, it is
insensitive to the people who are our friends,
to the fate of people who ar, today forced to
struggle against foreign occupation and it
does not care about South Asia. It does "t
care about the fate of this region.

Mr. Vice-Chairman, I would also like to
refer to the Indian Ocean which instead of
becoming a zone of peace, has become a
zone of confrontation and which has not even
been mentioned. We, who were the
foremost

-Donents of the proposal for the
-stablishment of a zone of peace in the
Indian Ocean, do not even care to give
it any priority in our scheme of
things, in our scheme of external relations. I
think it is high time that the Government of
India should take note of the growing
militarisation, of the growing escalation of
military forces in the Indian Ocean. If this
trouble reaches the Gulf, our economic deve-
lopment will come to a halt; our eco-
oroic machine cannot run without
netroleum. If it is threatened either by the
presence of conflicting forces in the Indian
Ocean or by the march of the Russians, we
shall be affected and our economic
development will be affected.

On South-East Asia, I find that a patently
inaccurate—in fact, a wrong —-statement
has been made. The

-tement here Is about relations w
ASEAN. I am aware of th, plea made by the
Government of India two years

41y
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ago for a dialogue with the ASEAN lor co-
operation. I am amazed that it says that we
intend to improve our relations with ASEAN,
whil, India has no relation at all with th,
ASEAN.

About Africa. only one sentence, because
I find that South Africa today is the main
bulwark of colonialism and imperialism in
that part of the world. It is not the White
Minority in Zimbabwe which ig obstructing the
dawn of freedom and democracy in that part
of the world. It is the White Racist

apartheid regime in South Africa which,
through its alliance with international
monopoly capital, exploits the natural

resources which really belong to th, African
people, and which intervenes in the affairs of
the neighbouring African States and launches
aggression against them persistently. And we
who were the pioneers of anti-apartheid
movement do not care to mention South Africa
in the President's Address. 1 have nothing
more to say. I would appeal o.ice again to our
friends on the Treasury Benches that they
should act with humility ~ and tolerance. Mr.
Vice-Chairman, the system is being questioned
today. The politicians, all of them without
exception, to whichever party they may
belong, are being questioned. Their integrity,
their usefulness and their relevance is being
questioned and whatever we do in this House,
the common man outside is

watching us. Let us not fail him. Thank

you.

SHRI A. P. JANARDHANAM (Tamil
Nadu): Mr. Vice-Chairman, Sir, the previous
speaker said that the common man is watching
us. He has been watching us for the last 30
years in the name of parliamentary demo-
cracy. Parliamentary democracy has been
reduced in India, in the words of Mr.
Galbraith, to a functioning anarchy. We have
seen so many things. I cannot go on repeating
those things and waste my time. So many
things have come to us in the guise of
parliamentary democracy. We should
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realise that if a politician can rise in moments
of crisis above party politics, men only n,
belongs to the people. L compliment Mrs.
Indira Gandhi on ner reutrn.  We can always
depend on ner in handling the loreign affairs
and i am sure sne will rise to the occasion, i am
enthused by President's reference co  the
Twenty Point Programme to revitalise our
economy and to give meaningful life to the
toiling masses, nungi-y bellies hav, been our
lot so lar. iwen among the under-developed
countries we are going down and down and
down. The world would respect us oniy if w,
cease to exploit each other internally. We are
ace adulterators " foodstuffs. We
produce Beicnis and Willipurams. We have to
put a stop  to all these things. The -rresiaent
has spoken about harmonious Centre-State
relations. But, Sir, a very powerful Centre and
a very .veak State cannot go together. Our
great leader Anna was for a sound .tate-
Centre relationship. I belong to a party which is
advocating  sound ucntre-State  relationship
and which J& projected so many things like
State utonomy and other things for  the ights
of the States. I may reiterate that we shall not
be hesitant to give our loyalty to  the Central
Government in all their constructive endea-
vours. But let not  the States be crushed
under the jaggernaut wheels of this or that.
Every region has its aspirations. Every region
has its °" culture. Every region hag its  own
language. Let all those things |be
respected. National integration should blossom
from our hearts. It should not be a forced
one. In the name of national integration, if we
throttle one section, the resentment will be
there. In Madras we used to address meetings
and lakhs and lakhs of people used to come to
our meetings and our great leader Anna used to
shake them and to make them follow him.
The land is for the DravicUang for the next 30
or 40 years. The Dravidiang will be winning
there. That is our confidence. We are ther, to
cooperate with the Centr, in all its
constructive endeavours. We were the first to
receive
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the Twenty Point Programme enthusiastically.
We wetre the first to support the family
planning. We were the forerunners in our
State. We were th, educators. We spread many
ideas and Tamil Nadu has been a fertile
ground for many progressive plans and other
dynamic measures. We will take pride that we
have ibeen the firebrand champions of the
underdog, we were the first to fraternise them
through our journals; through our lectures and
through all our groups. We have lots of young
lions among us. They all thunder on platforms.
They write well. That is all. We never go
underground. We never believe in violance. In
fact, we ware the first to introduce Karl Marx
in Tamil Nadu. We. were th, first to introduce
Lenin to Tamil Nadu. We were the first to
introduce the radicals. But still we fought one
thing—monopoly by birth. Monopoly by birth
i; very worse in India. That has been proved
everywhere. And especially, so many people
now venerate Periyair Rama-swamy, our
founder. Some have agreed that Periyar is
required in every State. We come from that
rugged stuff. Periyar wa; our Gandhi. He
brought us high standards. Anna was big-
hearted. He adorned this Rajya Sabha and by
the Niagairal eloquence, he converted one and
all, and by his magnetic touches of states-
manship, human element and all that, he
impressed the great Pandit Jawa-harlal Nehru
and others. We were all moulded by them. We
ar, ready to co-operate with the Centre in all
its constructive measures. And we will always
stand by and perspire all our endeavours to
uplift the downtrodden. But, for States' irights,
we will remain firm. We respect the Marxists
because the / are dedicated and they will fix
the hangman's noose. But one thing that in our
soil, violence i never productive, violence is
never endemic, violence will never pay
dividends. Otherwise, they are dedicated
people. Karl Marx advocated the otherthrow of
exploitation, we advocated the overthrow of
all brands. Those who speak of the left and the
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right, as Harold Laski, rightly put it should
remember the flight of the bird. It goes
straight. So also, we shall march straight. For
too long. India ha, wasted its opportunities.
For too long, India has relied on this and that.
In India, politics ar, personalities. The
personalities should bear in mind that .ney
have very heavy (responsibilities. Mrs. Indira
Gandhi declared that she will not be
vindictive. Mrs. Indira Gandhi hag declared
that she will not have vendetta. I take her at
her words, I hope that a chastened Indira
Gandhi will lead India and we will, shoulder
to shoulder, give her all strength, give her all
support. Thank you, Sir.

THE  VICE-CHAIRMAN (SHRI TJ. K.
LAKSHMANA GOWDA): Mrs. Ambika
Soni—not here; Shri Sankar Those—not here;
Shri KuBcarni—not here. Now Shri Dhabe.

SHRI S. W. DHABE: Mr. Vice-Chairman\
Sir, this President's Address in which some
policy declaration has been made is really
very disappointing. Sir, it was expected that at
least in the fiold of industrial relations, the
policy which was declared in the manifesto
will find some place in this Address.

Sir, in paragraph 5 of the Address, it has
been stated that there is a lack of effective
management, the balance of trade is seriously
in deficit, and that there has been a worsening
of industrial relations and a loss of morale in
the entire industrial Gee-tor. And only
platitudes have been mentioned in para 14 that
through better utilisation of existing capacity
and improved labour relations and better
managements, we can have rapid increase in
industrial production. Sir, this is a thesis
which has been reproduced in para 14. It was
expected that the Government will enunciate
some policy or indicate what they want to do
in this matter. Sir, as you know, it has been
our experience that the number of strikes and
lockouts has been increasing day by day. The
question about the recognition of  trade
unions has not
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been solved at all. The Industrial Re
lations Bill the draft of which was
produced before the last Lok Sabha,
did not see the light of the day as it
was opposed by all the trade union.3 in
our country. Therefore, Sir, if any
progress is to be achieved in indus
trial  peace, the Government must
form a policy on industrial relations.
In our country national policies are
formed only on matters like health,
education and some such other mat
ters. In the matter of industrial re
lations, I must say with regret no
national trade union policy has been
formulated up till now. Sir, the trade
union movement is growing and a
large number of trade union centres
are coming up but there is no attempt
on the part of the Government to
form a policy. Only when a strike
takes place or production falls does
the Government generally blame the
worknig class or the trade unions.
No attempt has at all been made to
associate trade wunions and their lea
ders with the planning process right
from the beginning. Sir, I -oleud with
the Government that if at all they
want industrial peace and increased
production, the active co-operation
of trade unions and working class is
a must. It is for this reason, Sir, that
I have said in my amendment that
workers' participation in manage
ment is a sine qua non and is very
essential  for  better industrial rela
tions and better economic prosperity.
Therefore, Sir, it is high time that
the Government formulates a nation
al trade union policy which emo
tionally and actively associates the
workers right from the beginning in
the economic planning processes.
The absence of such a policy is one
of the reasons for our failures as a
result of which the trade unions, the
Government and the managements
are following different paths and we
are lagging behind in developing our
country. As we cannot afford to suffer
in production, we are in the mess in
which  we find ourselves today. I,
therefore, plead with the Govern
ment to come forward with a nation
al policy in respect of trade wunions
and better industrial  relations.

[ 28 JAN. 1980 ]

President's Address 206

Otherwise, with the growing crisis. I am
certain the number of strikes and lockouts
will also grow.

The streamlining of the public distribution
system is very essential because the prices are
going up and up every day. In respect of
bonus also the Government must come out
with a clear cut policy. All the Central
Government employees, everybody who is
working, must get bonus. The principle that
for 12 months work the worker must get 13
months wages is accepted in other countries.
This principle should be accepted as a wage
policy in our country also. Therefore, Sir,, it
is essential that a national trade union policy
is evolved and, at the same time, there is a
national policy in respect of bonus, wages and
public distribution system, which is clearly
enunciated and spelt out by the Government.

You are aware, Sir, that the agricultural
labour trade unions' were demanding a
comprehensive legislation for fixing the
service conditions of agricultural and rural
labour. It is only in Kerala that some such
legislation ks there. I plead, through you, with
the Government that they, must bring forward
suitable legislation for prescribing the service
conditions of rural labour and other welfare
amenities for them.

Sir, another question which is facing us and
with which we all are concerned is the future
of our democracy. In this whole Address there
is no guarantee given that our democratic
institutions will be properly looked after and
that democratic norms will not be violated and
that democratic conventions will be evolved.
What is it that is happening today: What have
we been seeing for the last one year. It is a
shame on our democracy. The defection is at a
premium. Those who defect are given places
of advantage not only within the party but also
outside.

SHRI KALP NATH RAI: Who is Mr.
Sharad Pawar?
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SHRI S. W. DHABE: Sir, my friend is
asking about Mr. Sharad Pawar. I am not
speaking about him. I am speaking about the
problem in our country.

SHRI K. K. MADHAVAN (Kerala): Who
is Dr. Rafiq Zakaria?

SHRI S. W. DHABE: My friend will be
happy to know what I am going to say. It is
also a wrong policy .

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): We all know who
they are.

SHRI S. W. DHABE: It is democracy by
the people,, of the people and for the people. It
is not democracy of the few persons. In
Democracy it must be seen that not only a
large number of persons of a party are elected
but the people elected are of good quality and
proper persons are put at proper places. Is it
proper that a person who is defeated at the
polls is made the Leader of the House? You
know that he is mem-iber of the Rajya Sabha
from the West Bengal Assembly. Those who
were not defeated are put on the waiting list.

SHRI KALP NATH RAI: This
is the prerogative of the Prime
Minister., Don't talk like that.

SHRI S. W. DHABE: I arm not 'saying
about the prerogative. I am saying about the
system. Prerogative has to be wused
judiciously.

THE LEADER OF THE HOUSE (SHRI
PRANAB MUKHERIJEE): Where was your
conscience, Mr. Dhabe, when Mr. K. C Pant
was made the Leader of the House?

SHRI S. W. DHABE: Two wrong things
do not make a right one, even assuming what
you say is correct. But that was a different
thing.

SHRI PRANAB MUKHERJEE: Did
you protest at that time  If you see the press
reports of that  time, you would know whut
was my stand.

[ RAJYA SABHA |
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SHRI S. W. DHABE: Sir, I have got great
regard for my friend Mr. Pranab Mukherjee.
What I am saying is that in a democratic
system certain norms will have to be fallow-
ed.

SHRI PRANAB MUKHERJEE: Then
according to you, a Lok Sabha Member has
to be made the Leader of the House.

SHRI KALP NATH RAI: He was the
Deputy Leader of my party long ago. When
Panditji went to the Lok Sabha, he was made
the Leader. Why do you talk like this?

SHRI S. W. DHABE: 1 am sorry that a
person like Mr. Kalp Nath Rai should be
annoyed over it. What I am suggesting is that
the democratic system requires some norms.
Take the case of state Assemblies and see
what is happening. Justice Bhagwati's
judgment in state of Rajasthan's case of
Supreme Court of the year 1977 in para 147
says; Mere victory in the Lok Sabha elections
is no ground for toppling of State Assemblies.
Sir, what is going on today? Would it be pro-
per for a ruling party which enjoys such a
massive majority to send emissaries to all the
State Assemblies to get defection or topple the
Governments there? My submission is that
this is negation of democracy, this is negation
of the federal structure, this is negation of the
principles you talked about. When you say
that you do not want confrontation between
the Centre and the State Governments, is it
proper to send emissaries and create this
situation: This question of defections is very
serious in our democracy. People who are
getting advantage may be happy about it but
when it boomerangs it will destroy the whole
system. Those who are rejoicing today, will
be sorry tomorrow. My submission is that the
parliamentary democracy which we are
having suffers from two or three kinds of
infirmities, the most important of which is de-
fection. The other one is about the election
expenses.  You know that
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when it conies to the question of ex
penses, a parliamentary election
costs Rs. 5 lakhs to Rs. 10 lakhs per
candidate, directly or indirectly. No
ordinary citizen of this country can
stand for the Lok Sabha elections un
less he is financed. And we know
who pays for the elections. It is the
industry, the big business houses
nom which the money comes and
the elections are fought. This is not
going to help our democracy. If
money comes from somebody else,
it is going to have strings attached
with it. The party will not be able
freely, to have a political will to
decide and lay down the policy. That
is why we are finding so many con
tradictions. One of the items of ex
penses in the elections is with regard
to the writing of cards, and sending
those cards to each one of the
voters. Five or six lakhs of voters
are to toe sent cards toy each candi
date. The total expense for all the
candidates put together is very enor
mous. Therefore public financing
of elections is very essential for sus
tenance of democracy, as is done in
Germany and other countries.  All
the expenditure which a candidate is
required to make should be financed
by the Government and it should be
seen that elections become inexpen
sive so that it becomes a real de
mocracy.

Lastly, I would only like to say that the
foundation of the democratic system is the
growth of proper political parties and,
therefore, a policy will have to be evolved—
whether this Government likes it or not—and
people will have to take an active interest in
the matter to see that a proper political system
is formulated so that our democracy and
democratic institutions are safe in this land.

With these words, I would ask the
Government to accept my amendment,

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): Anybody
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SHRI KALP NATH RAI: The Lok Dal is
liquidated.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): I cannot accept
that statement, but anyway they are not
present here. ¥es, Mr. Gopalsamy.

SHRI V. GOPALSAMY (Tamil Nadu):
Mr. Vice-Chairman, Sir, I extend my heartiest
thanks to you for having given me this
opportunity to take part in the discussion on
the President's Address. On behalf of the
DMK party to which I have the honour to
belong, I express my thanks to the hon.
President of India for his address before the
Joint Session of both the House,? of
Parliament.

Hon. President has been pleased to
mention that the uncertainty of the last few
months has been resolved happily, that the
mandate for the new Government is not only
massive but national in the eense that it is
from all parts of the country and from all
sections of the population and that it will lead
to a period of stable Government at the
Centre.

Sir, this reference by the hon. President is
of great significance in the present political
context of cur nation because the mandate
secured by our Prime Minister truly reflects
the ambitions and aspirations of all sections
of our people. The mandate is the result of the
desire of the masses to recall our P.M. to
govern the ccuntry. Mr. Vice-Chairman,, Sir,
I lay special emphasis on the word 'govern'
because for about two and a half years we
have experienced the philosophy and practice
of 'non-governance' in the country. I take
pride in the fact that it wac our party, the
DMK and our party's leader Dr. Karunanidhi,
who first gave a call to our Prime Minister on
behalf of the people and also to call on her
with the slogan "Nehruvin maghle varuga
nilayana atchiyaitha-ruga" translated into
English it will mean "Come Nehru's
Daughter, give us stable Government".
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Thk3 call echoed throughout the State of
Tamil Nadu and reechoed from all parts of the
country, resulting in the huge mandate. Sir, I
am glad for it and I am sure we will have a
stable Government as prescribed by the
Constitution and that this Government would
cherish the mandate and serve all sections of
our people.

I want to draw the attention of this House to the
reference made by the hon. President to the law
and order situation in the country, with a parti-
cular emphasis about the lack of confidence of
linguistic and other minorities, Harijans and
weaker sections of the society. It is a tragedy
that after 32 years of Independence the
Harijans who constitute about 20 per cent of our
population are still insecure. The root cause
of this problem is the caste system in our
country. Basically,, it is the attitude of the
human mind. The average Indian mind is
psychologically conditioned by the
Varnashrama, the theory that gives religious
sanction to the caste system. Law alone
cannot change this mentality. It requires several
Mahat-mas, Periyars and Annas. Nothing
would change for the better unless the Indian
mind is emancipated from the dangerous concept
of  Varnashrama. We should bow our heads in
shame to admit the fact that these Harijans
seek safety in their motherland. I will only
cite one glaring example of the atrocities
committed on the Hari-jan.3 and the breakdown
of law  and order machinery = completely.
The Honourable member Mr. Janardhanam also
cited example of Veliupuram and I am sure
Members could not have forgotten the
incidents at Veliupuram in our State of Tamil
Nadu about one and a half years ago". There in
one day nine Harijans were  killed and
thrown into , lake. Arson and looting continued
unabated for more than five days. This is
not an isolated case. Such incidents have taken
place on several occasions during the past 2]
years. With all earnestness 6 P.M. and in all
sincerity, [ would urge the Government to turn
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its attention urgently to this problem of
protection of our Harijans.

What I say for the Harijans will equally
apply to the linguistic minorities inasmuch as
confidence must be restored in them. In this
context, I welcome whole-heartedly the
Government's decision to bring forward legis-
lation in the next Session for assuring the
minority character of the Aligarh Muslim
University.

While on the subject of law and order
situation in the country over the past 2£ years,
I would like to draw the attention of the lion.
Members of the House to the strange
phenomenon  that the  law-enforcing
machinery itself became a victim of the
lawless situation created by both the Central
Government and the Janata-ruled State
Governments and also the Tamilnadu
Government. In Tamilnadu...

SHRI NARASINGHA PRASAD NANDA
(Orissa): He can continue tomorrow. The
debate will continue for three days.

SHRI V. GOPALSAMY: The House is
going to sit beyond 6 p.M. Tomorrow the
House will sit upto 4 p.M. Members want to
witness the "Beating of the Retreat".

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA); Mr. Nanda let
him speak. Let us finish as much as passible.
Go on Mr. Gopalsamy. But please be brief

SHRI V. GOPALSAMY: The Tamilnadu
Government, while allowing the police people to
have their own organised unions, interfered
with their right to elect their own union leaders
and sought to impose the Government's puppets
and dummies as union leaders. When this
outrageous attempt on the part of the State
Government was resisted,, the Government
treated  the police people like petty criminals
and unleashed violence on them. The
Tamilnadu Government in  its own high-
handed manner has dismissed from service
hundreds of policemen
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and mercilessly sought to yict them with their
families from their living quarters. Now what
is going on in Tamil Nadu is that the
policemen are driven to the law courts to
secure shelter for themselves and to regain
their jobs. I want to place it on record in this
context that unless the problems facing the
policemen of Tamilnadu are solved peacefully
and justly, the law and order situation in
Tamil Nadu will not improve. I hope the
Central Government will take this aspect of
the problem into serious consideration.

I am glad that the Government has
recognised that the economic situation in our
country has deteriorated and that it is a matter
of grave concern and anxiety for the present
Government. It is shocking that in the past
year alone, the prices registered an increase
of about 20 per cent. The loss jn industrial
production has been heavy. No constructive
effort has been made in the past years to
strengthen the infrastructure of industrial
production. The non-availability, of steel,
cement and power has struck at the very roots
of our industrial might. Imports have
increased alarmingly with dwindling foreign
exchange reserves.

I am glad that the Government has given
an assurance to the people that it will act with
determination and espeed to arrest the
deterioration on the economic front.

I will fail in my duly if i do not draw the
attention of the Members of the House and
also of the Government to the agrarian
problem. Sir, the farmers in this country have
been suffering for , long time for want of
adequate finances, for want of power and for
want of proper distribution of items of inputs
like seeds, fertilisers and pesticides. The main
problem that plagues the farmer is indebted-
ness. A scientific analysis of the problem of
indebtedness of the farmer will reveal that the
root cause of this indebtedness ie the
difference between the enormous increase in
the cost of
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agricultural production and the price which
the farmer gets. While the prices of all the
inputs used by a farmer have gone up
manifold, the market price available to the
farmer for his produce is very meagre. It is
not adequate to cover the expenditure in-
volved in agricultural production. As a result,
the farmer having no other alternative but to
continue agriculture, takes recourse to
borrowing. Such borrowings over a period
become too much of a burden for him and so
he almost becomes a pauper.

Sir, I am sure Members are aware of the
farmers' agitation in "he State of Tamil Nadu.
They have been agitating for almost a year
seeking relief mainly from indebtedness.
Both the Central and State Governments
failed and neglected to find an equitable
solution to the problems of the farmers in
Tamil Nadu. On the contrary. Sir, coercive
measures were adopted in Tamil Nadu. The
farmers were harshly treated. The measures
adopted by the Tamil Nadu Government were
injurious to the dignity and self-respect of the
farmers. To add insult to injury, the
Government foisted false cases on the
farmers and launched even criminal
prosecution, particularly against their leaders.

Sir, I would like to draw the attention of the
Government to the problems not only of the
Farmers of Tamil Nadu but of farmers
throughout the country and appeal that they
must be looked into and solved. I would re-
quest the Government to consider the
suggestion that essential inputs like seeds,
fertilisers, pesticides and diesel should be
supplied at highly subsidised rates to enable
the farmers to make a reasonable profit. At the
same time I would request the Government to
take note of the fact of absence of debt-
repaying capacity of the farmer and evolve a
national policy for relieving th, farmers from
the clutches of indebtedness.

Sir, today in Tamil Nadu the farmers are
left in the streets with empty cans. For what?
They are not
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able to get diesel. When industrialists and
businessmen get diese!, these farmers are not
in a position to get diesel. They have to stand
in queues and then they have to return home
empty-handed. On 'he other hand, the present
Government of Tamil Nadu tries to shift the
blame on the Central Government. 1 would
like to say that the distribution system now
prevailing in Tamil Nadu is very very poor.
That is why the agriculturists in Tamil Nadu
are not in a position to get it. So, this is a
serious problem. I would request the Central
Government also to see that the farmers not
only of Tamil Nadu but throughout the
country are in a position to get diesel to feed
their oil engines.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): Mr. Gopalsamy,
you will have to wind up now.

SHRI V. GOPALSAMY: I will just
conclude, Sir. Just as the Government's
mandate iy big, its problems and
responsibilities are huge. The late lamented
Jawaharlal Nehru was-ever conscious of the
global responsibilities and he constantly kept
before him the famous lines of Robert Fro"3t:

"The woods are dark, lovely and

deep But |
have promises to keep And miles to go
before I sleep.”

Sir, while the problems facing the nation
are many and the solutions demanded are
difficult, 1 hope and I am sure this
Government will fulfil the promises, all the
promises, which have been made by our hon.
President in his Address.

Thank you, Sir.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): Thank you. Mr.
Mishra.

SHRI NARASINGHA
NANDA: Let it be tomorrow.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): Now we

PRASAD
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have finished with the other speakers.
Anyway, let him speak, j have called him and
he is ready to speak. He has already got on hig
legs. Let him speak.

SHRI NARASINGHA PRASAD
NANDA: Mr. Mishra, you won't get
publicity if you speak today.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA); Mr. Nanda, why
don't you sit down and listen to what he says?

SHRI NARASINGHA PRASAD
NANDA: He is my friend. 1 know he will
agree to what 1 asy.

st wgw wiga fay (Fa‘grz!) :
IaaNTErs Wi, weufy ¥ afamg
G ATAAYG TGET 1 WAH ¥ A
¥ AT qeara <@ g & gaIT andqT
¥ § 1 uwafas @y wowfas
FHAATYT F6 TO1 &, FA4T 3 AT ¥
W ¥ _F Y ot THFT GrRAT FAT o
g ST {regqIe oF 99 9T fwar
dra gt & sar «f g1 a0 J1E 7 g1,
frwwar g frar 1 fy areast
w1 9% gy 30 awf & wAlg
a9 ® ol, gAY weagit offe-—
A1Fqd, GUIwAIR, THfTeEsaT /Y
ArERfad T, §9 g9 F A §F guwrr §y
3 Favq 97 97 A fazeae I gw
HTAT BT ¥R & I° qT (7@ 28 WAt
F e wAar wiF &Y geaEr £
1 W g FY AT g1 Fara wara
feqr wEgmrar iR wasiy
T 4T gETR EW Y fae firgme
=% IgFT ogi (marw 757
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Adt 1980 ¥ qa1¥ T | TIH
qd 1977 ¥ M7 gg \ § ag Fgar
wigat g i 1977 F warat § w771 gravg
¥ 1977 T ANF H Saar 9@ f F
g Far ¥ faiy feamt &1 qqwg
fear ag 7gF< fr a3 sow =7 a@
#yar Facty, faarforat 1 waag frar
war f5 Qe wewy w3E g,
T TZH ®i IR AoHT FIAT, sATGI-
et &1 spawig frar v fx &en Eag
ars &< fear sogan e das Wit
F1 ag1 @ 5 Ggrdt afag sdng
a=g g 1 §H) T o sqaferat
4} 37 ¥ F AT A 7 IFT §UE
gL FCE At w1 qwg fear agw
#1T 1977 # IAT AAHEr | FAFY
Fmg @ w3 1 ssfer TF &
TAET WE FAFH ALY 9T | gwE
a7 ar fo soivma &y o fifen &
ax faue & a@% ot fv 59 & wm
T w91 fv #ige &1 swafeqat a7
€\ #% =gr tr suwledsy & wiss, &
st /&t a1 wgar Afww & gaw g
a1 wngar § T gardy gowfaaat sadi
% T gady 30 wma ax wag fago
miz Aqgrde snefegat o §
IR aw A T e AT X Z1 1. F
geAT Tigal g v 4% a1 agiga,
g &AM FT T @E, I,
wgrasndt 31 fadad qAroFar gy
gaTs gy waEw T4 ¥ gfiew o
wgd o v qw F Ty g2, TW
Qe g1, TF A% 1 FAT T30
wig | ¥g &9 ghaw A wgdr  off
dfew #ar gar sgar ot #1759 ¥w
F1 91 aFrfa wiwaat § #9737 Ay
#it faefmst = wivadi & fawsx
gz e & fams oa oo wfagm
et fay g T qew § aArsary
FFT A, IAFT GEHT §1 74T 4 g9
o fowre gt a7 A7 fosd gaawa i
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gt g7 gd ) wfw 36 &) et & 9w
SAAT TART CEFT U5 | g gfegar

ST 16 WE, 1979 &1 agT g1 fE

Swar 9ET uwd A fre o ag

frr o€ | smwr gwe wET fra,

st 7 e € | qfaw fm=mT ogw

ara &1 g % wrer B &y @A war

gt w€ & 1 owrw e faw ferfe @

wgE T g 1 gardr wifaw  gEw

wrerifwa grea e sfew feafa mn

Z 9w g% =3 & ) afew wewly &
wfeq iy & 5% g1 = a1 & fF 1 2T
Areame 41 fowr i gw fAoae
AT 9% T 9, I AT FEA
ara & | 34 Ao & Faorre 9T w0 Ay
greaufeamuria= @ &1 vT afy
% mfeamer % o amt 1 5% fn
T § IWh A gwa § ) Wl gen
a1 ag Mwsaa ¢ T gw W wew
Fr ArEATF AT AHISFIE FI G
ST E W E 9w fewr HeTeRE)
Sqat TEY T 30°HGAT ¥ WY &
AT HA T F9T g g5 Wiv gliveay
vz fom wwe & sen=ne e w9
IME gfagm § aga W fawa E
gwi? foa o wigdE W gE T Eaa R
q7 HeqIs17 i T 38 A7 agr fa
simd s sfRERr I 11 W
g aart w7 foms e 2o w7 feaq
FA-FHATE BT TH% 4H A i N
gm | &t F wgwm garg B s o
% e § wrgA (i & 7 el v wie
UH A AT A1 AT T g W fon

!

g7 i (e wfeaw 31 zo o

% W

qa17 % Agt uT wd dr feafy s
& a3 fgmw ad =81 fomds 20 1
WEEAT a% g9, ¥ a5 amwa faaf
g T oammar g B fow oae &
swar 9@ & fefowm ¥ Frmaz o
g foare gfaar & 3
21§ gwar s g B owm amew
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[y wez s faa)
g & Auerders S AT 1977 § A09%
g4 q, oF wOH #4i oge W g 7
T o awe 07 g v g et v,
fegeam % arfoni &1 v a6 &1
A g A EfRa AN F grg W AT
arq w7 g wrm g i e q@ad
#gq A q AvET |04 agr faa,
g% g s w1 sea o and faar o

IvaaTEE W1, FAC Tg F g

g Zw i wgan g (& orgafe & afwaman
¥ Az & wEl w0 % gwrr A s
Z 1 gWITr W7 A TV F AT
qA 3 am v At § & wegafa
F wfaamo § & Mz §1ET, FqA
o7 sggeqr F0 fegfa o wgmd w1
fors fiear a1 gAY GOHIT T T
AHEATAT FT AT TF T4 6qT7 9 FI
A FEE | ATHT K A A0 § T
I HET 97 99 qF QLT T9E & e gl
Far srmoarr a9 a% g I AT T 97
A ¥ AFAT § | gAfy Ty S
¥ yfaqmm ¥ =1 0vg qIET 7 GO6
TIT gZMiE F1 a7 ot gy Far
g, 399 & | wvar o Afaw &
OF FA &I AH T [T wigar g
A7 a8 FATT gAE W ooy
1 % wfaaram § oF Frs w7 fop 78t
foar war & 717 ag afvai fage &
faaa & 1 wfare fgrm &1 39 wia-
qraw % ok 740 fwar wav § &
A4 F WEM W Fadeq ifear-
Wedl IAMIT F ard et v
qr | g7 faa o for w92 &/7 91, o
F AT SAATT T AT T AT F47E
Té“ FaremTa ) qgror faaq
fafuer 2o & weeq w0 4 7 gwd
q 72 7 fa fem 1o & wiepam ¥ 1
gewi7 fegraw % v wf 7 F quw

-

mﬂfTame”rﬁ CEE

g
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T oy e &, A% qvETT AT
FEVHTATE | g Srrar qrEf F avfagt
% qrg HE TAE FE AT | T A0 AG
1 A 7 fv #q 1980 F qaAl ¥
Fraa g1 g ofie w7 AW F7 FIUIT F7
qFATE | 7 AW g & a¢ WY AEd &
f gwre Fw § gowrET T w7 AT
Z wq gmy g § wrar) ov fqge
famrr srg | OHT TR FEET F AT
wrzafa & wfeamor & fax =87 fean
TATE | THATH WA qg o g T
% fw oft o vt ot & whrne fravem
FT AT FAwT wew A ey a1 %
wHAT QUET § AOTE F WWE T T FIH
ZH Wi w1 qeone AT, sEEr avw
faoia =q & sary 37 FrwEITFATE |
TET W H FHIT HEw F qwgr | qrardy
qv fagam ar  Fx gt wr At §
¥ ot Ao T o w1 gEF faw geae
Fa1 wigar g o s e w7 s
qIAEY F UFT K ATH f@waT 97
gare qur % qfvaie faare &1 swdw
HETAT | WE EHTET HIHIT T T W7
sara FAT wrfgw | & fagre & g g

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): j think you have
to wind up now.

SHRI NARASINGHA PRASAD
NANDA: He can continue tomorrow.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA). Let him finish.

it wgm wigw s g Trey
# festieqor &1 @19 & 1 gWIT AT
TeaAag # favar gwz 1 3 W7
Z fx gw sarwfes zv § F1v wo
1T & | AgA AW F OO ATRATE
f& &9 1980 ¥ 7% AT F TAET #
BWIT AW F AMI A AT FT ATE A4
&1 far, ga qv a9 A= &7 | med
T, AT Tt 7 w2 i g o) srrsfrae
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R K WA FATAT AR T E
qE A T war fwoew A1 qvofag
T g9 #A wAAr wEAd F
afem gm? Fw 5y AT ¥ war v g
HEF ¥ ot ST T F SR q4
& 59 IW § A 707 fivg ®Y sE @Y
2, 8% A1 37 IW &7 §geT wA-wE 1
qa1 oA e aidy A & E )
el Zor Y Sem 7 MR S F
fadr gfawr oft ¥t agwa faar « wos wsgt
Y feafer aar # ? wrzafy wEea & e
i Efremsa i owiagara
arase Wt &1 | Afwa & wgar [ngar
Ffmfm A fafa e 2 7 Fgre &
1979-80 # 350 FLIT &94T 372 HaAT
T IHH & WY 7F Fad 50 FUT AT
&% foear ) frend A % 120 w0
w0 faa arar ar I9H & AT 15 T2
wat & ot | 37 ot # & 22 foit
FT o fa e P w2, Al
I & TG ZT A F A2 TR
ag 87 1 Sy & fi o del # s
FEAFAT B A F wmr w% arfE S
%1 TeA foe | A wwrw Fa fewe
T & ATAAT T GAL X WA G w4
@1 § | THY 797 A1 0w wrET F7 gAT
g | AT W Wyt & s areded
faegr &y o 3% fa ¥ uw qOHiSA
A § | 9gi darog @y a1 fe s
gaa #, & 19 Fwady, 1980 7 faw &
1 79 T AT # &3 =y 4y @
q | 39 fandt 2=t ¥ @9 7 JAEE
FHET LA 9T AATE | F Wy aF grfewee
WO g0 § WA & A W A
@ & 1 Wit aF gafet #1 7@ 9w
AT & | guiE gl fagre ® AT uee wmEw
ATH AT F1E A A AL E | T F
famrem a7 #1€ gaTe agaear W § 0
agt w7 ua aay afefeafa dar 5 s =@
& mifer =il ® g avan 1 #itE fzee
# % ferer a1t %7 wzae aw v &, Tafay
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I T H WA 42 A47 3 W A &
FIL0 g 2 1 Ty gara b 2
AT g R g AT geme qaa A ¥
FAAT AT & 9007 F7% F qQrg Are0A
@ & Aare agl g ar odr feafy ®
FA T AIHTL T T ALHTE ] GA FA
1 mwhaFrT & | Sar qiEt & Aqn S
TATA A9 FT TF § IHAE A1 A 29
T IE FIE FT TN & FE IR I
zaE o ant wores far 2 1 w9 T @
T Tam qrga sfawr a1 geoamw
foam @ | & gugaw s AT T w7
TETE | AT 41F 7150 § Tl H19a 7
F i aan 7@ &) safma Gasr 8w
fie formr wroat & gardt wewe 98 2
Iq TSAT At o At w1 w0 A
W W g AATE FAA A | FAT
(wm€) FY S A A agaa frar g, %
ST FTAA E, 3T FAAAT FT O FEA
# gw weaw Ay gt wwa § oA fw ol
HEWTL AT FTACHICET | 57 M2l FH G
¥ 7g S weaTE g SHHT a9gT FA1 3

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): Mr. Goswami,

you want to speak?

SHRI SRIMAN PRAFULLA GOSWAMI
(Assam): Yes.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): You better start
now. Then we will adjourn and you may
continue tomorrow.

SHRI SRIMAN PRAFULLA GOSWAMI:
I thank you, Sir, for the opportunity given to

me . . .

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA). Can you finish in
five minutes?

SHRi SRIMAN PRAFULLA GOSWAMI:
No, Sir. Ten minutes.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): You
start now
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SHRI S. W. DHABE: He has started.

THE VICE-CHAIRMAN (SHRi U. K.
LAKSHMANA GOWDA); . . . and then we
will adjourn because everybody wants the
House to be adjourned.

SHRI SRIMAN PRAFULLA GOSWAMI:
Sir, i have started, i have thanked you. I also
welcome the President's Address, i welcome
the new Government which has come with a
massive mandate. In 1977 I welcomed the
Janata Government also. But the Janata
Government could not complete its term
because of their split and all kinds of things.
And they have brought an unprecedented
tradition in India—that is, a Government was
voted to power with a massive mandate and it
could not continue even for its full term. Any-
way i need not criticise them, when they are
out. I also most heartily congratulate Mrs.
Indira Gandhi who lias again come back as
our Prime Minister. This is a very critical pe-
riod not only in our country but in the whole
world. At this critical period she has come. I
do not belong to any party, as you know, T
retired from the Congress on 2nd February, in
1978 when I found the Congress splited. i did
not join any of the group. I became
independent, and did not join any party and
today also T am remaining an independent be-
cause politics has become so much dirty. I
fear to act against my conscience. Once you
join a party you cannot speak with
conscience; it is very difficult when its whip
comes. Of course, all through my life I had
been a Congressman. In 1978 i only retired
and I did not join any party, but i am a
follower of the basic policy of the Congress. |
was also once a follower of Mrs. Gandhi
when I was in Congress. Today I am not a
follower of anybody, any party, any person.
But still T am a friend to Mrs. Gandhi and not
enemy, j was a friend
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to Mr. Desai also when h, became Prime
Minister—although I wag never his follower. I
warned him, "Don't continue for more than
one term as Prime Minister. So, Sir, when I
stand here—i am retiring after two months —I
am speaking here with a heavy heart and with
all sincerity on the present situation of Assam.
I am feeling helpless, i am alone, T come from
Assam which is in turmoil now and I come
from that area, North Kamrup, Nalbari, which
was declared a disturbed area, where curfe,,
was imposed. So I look at what has happened
with a heavy heart, T congratulate the students
of Assam for the movement they have started.
I am happy in this President's Addres; there is
a mention about north-eastern States, north-
eastern region, but the main issue is expulsion
of foreign nationals and large-scale inclusion
of their name; in the Voters' List. It was a
genuine demand, but that was not conceded.
And this demand was not communal. Many
people have pointed it with many prejudices.
Actually this movement was not against any
Indian citizen. It was not against the Biharis; it
was not against the Punjabis; ot was not
against the Bengalis nor was it against any
particular Hindu or Mussalman. It was against
foreign nationals, whether he was a Hindu,
whether he was a Muslim or whether he was a
Nepali. Last year through a Calling Attention
we raised the issue of influx of foreign
nationals into Assam and we took active part
in the debate. I participated in it, my friend,
Mr. Warjri participated in it, Mr. Dinesh
Goswami spoke in it, Mr. Ajit Sharma spoke
in it. We all drew the attention of the then
Minister of External Affairs, Mr. Vajpayee
and Mr. Vajpayee assured us and accepted
some of our suggestions. I suggested to him to
call a conference of all Chief Ministers of the
north-eastern region with the Home Minister
to discuss this issue so that the volcano would
not erupt. But the volcano has erupted. Mr.
Vajpayee and all others v/ere busy, quarrelling
among them-
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selves; they were all busy with elections, this
and that. Nothing was discussed; everything
was forgotten. Naturally then the volcano
erupted. Even on the November 29th, 1979
the Lok Dal Home Minister, Mr. Chavan,
called us all Members of the Rajya Sabha—
because the Lok Sabha was dissolved—and
representatives of many parties of Assam. At
that time also i requested him and told him,
the movement was a peaceful movement, the
movement was a n on-violent movement, in
Assam not only students but women and
children, everyone, including government
officers participated in the movement, there
was only the government but no adminis-
tration. I told him that the question of foreign
nationals was a live issue; so as a gesture to
the movement, please postpone it and start
pome kind of dialogue with the students and
try to correct the electoral rolls. But he did not
listen to our voice. I told him if he did not
listen to the voice of the people, if he did not
take urgent steps, the situation would go out
of control and election could not be held. But
Lok Dal has not done anything. I am happy
today that Mrs. Indira Gandhi has called the
students and they have accepted to come. Mrs.
Gandhi has issued a statement, i would have
been more happy if in the President's Address
the question of foreign nationals and about the
peaceful movement had been mentioned.

shall

Mr. Vice-Chairman, I continue

tomorrow?

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): No. you can take
another five minutes and conclude the
speech.

SHRI SRIMAN PRAFULLA GOSWAMI:
No, I need another ten minutes at least.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA); Then in that case
you continue for another two minutes and we
will adjourn at 6.30. You can continue
tomorrow.
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SHRI SRIMAN PRAFULLA GOSWAMI:
So the Lok Dal Home Minister, Mr. Chavan,
did not listen. Now it is very heartening that
Mrs. Gandhi has taken note of the situation in
Assam and called the students leadeni and
shown a gesture to the movement. The
students will be coming and let us hope a
solution will come out now. But one thing why
I am depressed is this, why I am feeling
helpless is this. I was freedom fighter. We
fought for independence. After independence I
have seen what is happening in my own area,
North Kamroop. In the district a whole
subdivision was handed over to the military.
There was not so much violence. There was
sporadic arson, some trouble, in some two or
three villages. The death of a student Shri
Khargeswar Talukdar, who became the victim
of military action created mas..; discontent all
over Assam. In nr other instance there another
young student Shri Dilip Hurmi of a village
was killed by another section of people. It was
not due to police firing in this case. So two
incidents took place. After these incidents
curfew was imposed in Nalbari subdivision
and that th© local administrator, the young
S.D.O, handed over the administration to the
military. That is why I feel I should retire from
politics now, when I as an M.P. could not be
helpful to the victims of atrocities.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA); Mr.

, you can take another five minutes
tomorrow. The House now stands adjourned
till 11.00 A.M. tomorrow.

The House then adjourned at thirty minutes
past six of the clock till eleven of the clock on
Tuesday, the 29th January, 1980. 576.



